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MR. SPEAKER : Before anything
is dome, I wish to say that according
to the rules, the hon, Member is entitled
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to move a motion, Now that the Com-
mittee has gone into it and made some
recommendations, we may proceed with
the next step without any further
speeches. Mr. Goel has made a long
speech and that is enough for the day.
Mr. Khadilkar's motion is also coming.

SHRI AMRIT NAHATA (Barmer):
Sir, is the Committee of Privileges
superior to this House?

MR. SPEAKER : It is a creature of
this House. How can it be superior 7
I am not here to answer which is bigger
or which is more powerful, This House
Is supreme.

The question is :

“That the Fourth Report of the
Committee of Privileges presented to
the House on the 12th December,
1967, be taken into consideration,”

The motion was adopted

MR, SPEAKER : Now Shri Khadil-
kar.

SHRI KHADILKAR (Khed)
I move :

“That this House agrees with the
Fourth Report of the Committee of
Privileges presented to the House on
the 12th December, 1967."”

MR. SPEAKER : The question is :

“That this House agrees with the
Fourth Report of the Committee of
Privileges presented to the House on
the 12th December, 1967."

The motion was adopted.

. Sir,

12.11 Hours
MOTION RE: INTERNATIONAL
SITUATION—Conud.

MR. SPEAKER : The House will
resume further discussion on the motion
regarding the international situationm.
2 hours remain. The PSP has not parti-
cipated in the debate.
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MR. SPEAKER : The Prime Minister
is not, going to give the final reply.

SHRI M. R, MASANI (Rajkot)
When is the Minister going to reply,
Sir ?

MR. SPEAKER : Today we are hav-

ing lunch hour, The Minister will re-
ply at 2.30. Now, Shri Nath Pai.

SHRI NATH PAI (Rajapur) : Mr.
Speaker, Sir, I do not know if this de-
bate was just an academic exercise or
a serious effort on the part of Govern-
ment. As I listened to the Prime
Minister yesterday, I had an uneasy
feeling that 1 was reading that annual
document which the External Affairs
Ministry presents to this House called
the Annual Report of the Ministry of
External Affairs. I felt that the same
dosage of unadulterated drabness was
once again being distributed to the
House. The debate began with a whim-
per and it ended yesterday at least
almost with a shriek,

1 would like to draw the attention
of the House to one serious aspect—
the absence of the Prime Minister. The
technical aspect of it has been dealt
with by Mr. Masani yesterday and you
have tried to mollify the feelings of the
House. But there is a serious aspect
as to who replies on behalf of Govern-
ment. The House has allowed this
change in the Ministry of External
Affairs to go unnoticed. Neither Parlia-
ment nor the Press nor the country has
taken cognizance of the fact that there
has been a change in the Ministry of
External Affairs. Originally we thought
that the change of portfolio was a tem-
porary one and other permanent arran-
gements would be made. Now we have
this change which has been made very
imperceptibly, but nonetheless it is a
major change. It seems the Prime
Minister is going to hold the portfolio.
Who holds the portfolio of which de-
partment is absolutely the concern of
the party in power, but so far as the
absence of the Prime Minister today
is concerned, I appreciate she has gone
on a legitimate duty. But I would
like to know, is the office of the Exter-
nal Affairs Ministry such a minor one
that it can be attended to when one has
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the leisure 7 I think the formulation of
foreign policy, the assessment of the
reaction of other countries to that policy
and the adjustments necessary in the
light of the dynamics of the interna-
tional situation is a conlinuous process.
It is not a process which can be attend-
ed to in a half-hearted manner. The
External Affairs portfolio should not be
made a part-time job. The Prime
Minister has to look after the Centre-
State relations, She has to look after
the Atomic Energy Department; she has
to look after Planning, not to mention
the necessity of looking after the affajrs
of the Congress Party and the necessity
of settling scores with Mr. Kamaraj or
disciplining Mr. Patil. With all these
worries and anxieties and pre-occupa-
tions of the Prime Minister, I would
like to ask, is it fair to the portfolio,
is it fair to Parliament and is it fair
to the Prime Minister herself that she
should be saddled with this responsibi-
lity. 1 have regard for the Prime
Minister's undoubted talents and un-
challenged charm. But even granting
this, one has to raise this legitimate
question, whether foreign affairs is auch
a minor thing that it can be relegated
to a part-time job. I would like Gov-
ernment to clarify its position on this
issue.

One gets an impression that Govern-
ment regards external affairs mainly as
a kind of a large-sized hospitality cen-
tre and travelling agency. The External
Affairs Ministry today is becoming
nothing more than a well established
and fairly run hospitality centre-cum-
travel agency looking after the arrange-
ments of State dignitaries who come as
the guests of India and, ultimately, it
seems that for the conduct of foreign
affairs the main pillars and props of
India are not the experts in foreign
affairs but, eredit will have to be given
by this country to them, the pilots of
international airlines, who bring the
distinguished guests, and the cooks and
servants of the Rashtrapati Bhawan,
because that is what foreign affairs is
coming to.

When we have a look—I will mot
have the time to go into it in details—
when we have a close look at the per-
sonnel who manage, I am reminded of
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modern painting. I am sure, Sir, some-
times, when you find time, you too go
and visit some of the modern exhibi-
tions of modem paintings. Why do I
say I am reminded of modern painting.
When I look at the arrays and hordes
of ambassadors, envoys, Joint Secre-
taries, Seccretaries, Special Secretaries
and Secretary General, as the modern
painting is often rather bewildering to
a commop man so is the Ministry to me.
It is a massive block. If you look at
a modern painting. ...

SHRI M. A. KHAN (Kasganj) : We
have no Secretary General.

SHRI NATH PAI : I am taking a
survey of the Ministry. Once you are
quite right. 1 was talking of the Minis-
try, how it functions. If you do not
have one today, tomorrow you may
have. It depends upon who is the next
aspirant. These are not permanent
things. If the aspirant is sufficient im-
portant he can change the administra-
tive rule and say that there should be
a post of Secretary General created, 1f
he is just, I do not say normal or ordi-
nary man, a man more concerned with
his duty and not designation, then of
course we do not have it. I would
like to point out why I am reminded
of a modern painting. There is a mas-
sive centre block of dull grey drabness
with occasional patches of bright fea-
tures. In the same way, where the
massive block is of mediocrity, grey
and yellow, there are some bright peo-
ple too in the Ministry.

How are ministerial appointments
made, ambassadorial  appointments
made. I would not go into the details
of that today. Since a reference was
made and the Prime Minister has
thrown a challenge asking us to give
specific examples and then she will look
into them, I know of two cases. You
will be amazed to know that in one case
the Ambassador decided, to accept a
particular post, not because he was
specially qualified to go and represent
India in that country, not because he
was familiar with the history and tradi-
tion of that country, but because his
wife found the reception room in the
ambassadorial, residence suitable for
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holding receptions. After having a look
at it they said : “we shall go as ambas-
sadors to this country”.

AN HON. MEMBER : Who was it ?

SHRI NATH PAI : Hum Nahi
kahenge., 1 never mention names, but
normally this House knows that this
fact must be correct. In another case
a certain ambassador went and had a
look at five countries. Then he decided
after talking to his wife, He said:
“This seems to be the most spacious
house.” *“Yes, darling let us stay here.”
He became the ambassador there. This
is how it is normally happening. I am
reproducing verbatim conversations. It
is not the dedication of a man to his
job, it is not the qualifications of a man
for the job, it is mot the missionary
zeal of a man that enables him to be
posted to these jobs. It is the policy
of ‘I scratch your back, you scratch
my back’ that is followed. This is the
case in the higher echelons of the
Ministry of External Affairs,. When I
say this, I am aware that there arc
some men dedicated, passionately dedi-
cated, sincerely dedicated, to the pur-
suits of such a foreign policy as there
is. And now I may say that there is
not much of a foreign policy left today.
Because, the government has persuaded
itself that the drafting of some commu-
niques, making some visits to some
countries and receiving some guests, that
is the sum total of a foreign policy. I
must point out that the going on State
visits, being well received, and then
coming and receiving in return the
Heads of other countries cannot make
for the absence of a realistic, dynamic
foreign policy which this country is
entitled to.

We often flatter ourselves because of
the courtesies that are shown to our
guests and think we are making success,
1 will recall to this House a reference
to the State visit made by Pandit
Jawaharlal Nehru when  President
Kennedy was still alive.  Professor
Schleshinger, in his monumental work
on President Kennedy, points out—I
would like people not to misunderstand,
because Professor Schleshinger is a bril-
liant scholar of history and is a relent-
less critic of his own government too
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as those who are familiar with his writ-
ings and his recent contributions to the
New York Times must be aware of—
referring to the Prime Minister's visit
to the United States, that it was pro-
claimed as a triumph for diplomacy and
statesmanship; the Indian radio and the
press told the people, and the Parlia-
ment was persuaded into believing that
it was an unadulterated triumph of
Indian statesmanship and Indian diplo-
macy, this visit of Prime Minister
Jawaharlal Nehru: and what was the
jmpression of the President at the re-
ceiving end ? This was the most dis-
astrous visit of all the State visits, The
President had expected a lot from the
Prime Minister of India. He was more
or less a father figure for him. But,
when the visit came, it was nothing but
bitter disillusionment and disappoint-
ment. This is what happens very often,
because when we make State visit we
persuade ourselves into believing that
we are succeeding in winning friends,
we are succeeding in influencing coun-
tries in our direction. The reason is
very simple. An essential modicum, an
irreducible modicum of India’s mational
interest in terms of security, in terms of
our sphere of influence and in terms of
our economic intcrest has never been
defined by this government, and that is
why we find ourselves content by mak-
ing some communique. A smart steno-
grapher can draft these communiques.
Cordial exchanges took place, mutual
exchanges in very cordial and frank at-
mosphere, friendly exchanges—all these
inanities are repeated in every com-
munique, Every time a spokesman of
India signs such a communique, he
persuades himself into believing that
he has signed a new page, written a new
page in the history of India and man-
kind. Now, these platitudes and in-
anities, even if we produce them in
mountains, they do not make one single
line in the history of man. But, some-
how or other, the Government of India
and its draftsmen persuade themselves
into believing that it does.

Now, having said something generally,
I will try to draw the attention of the
House to three specific issues before I
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sit down, Of course, there is so much
one can cover in a subject like this but
I have no time. Our relations with the
two super-powers leave much to be
desired. The Government never tries
of telling us that everything is all right,
I think the relations with both the
United States and the Soviet Union,
whatever the appearance, leave much
to be desired, In the case of one coun-
try the relations have reached the stage
of cold stare and, in the case of the
other country, the relations smack of
suspicion of one amother. Is this a
very satisfactory state of affairs ? If not,
what shall we do? The reason why it
is reduced to this state of affairs is
very simple. There is never any frank
dialogue with the United States, There
is never any cordial dialogue with the
USSR. We go, we are contented with
the courtesies, inanities, platitudes and
mutual compliments and we think we
have done the job,

It is imperative, it is absolutely essen-
tial, it is necessary that when the states-
men and leaders of India go to the
United States, and other countries they
sit down with the leaders of those
countries and in a candid manner define
the areas of agreement, the areas where
there is disagreement and limit the areas
where there is likely to be conflict. 1
do not think that ever has a spokesman
of India bothered to go into those essen-
tial aspects, the essential comcomitants
of a worthwhile foreign policy.

Therefore we find that we go like a
pendulum from one end to the othcr
end. either coldness or hostilities with
the United States. I do think, there is
an imperative necessity for going into
a dialogue but the Government of India
think that all that needs to be done has
been done if we go and get some wheat,
some aid, some assistance,

The same is true with the TUSSR.
We think, if we get some equipment,
particularly in terms of some arms which
we badly need, all is all right with the
USSR and Indian relations.

Sir, yesterday a reference was made
in this House to the broadcasts from
Radio Peace and Progress. I have kept
silent though these broadcasts have been
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going on for very long, nor do I want
to go into details about it. But it is
a very significant development if we
know how the Soviet leaders try to make
a projection of what they feel, not al-
ways in a direct manner but in an in-
direct manner, If one reads the moni-
tored reports of what Radio Peace and
Progress stands for, one begins to won-
der if all is all right between New
Delhi and Moscow, between South
Block and the Kremlin.

1 for one feel that it is far from
being all right. The Soviet Union 1s
beginning to equate Pakistan and India.
Are we aware of this? Even the May
Day slogans this year in the Moscow
Parade and the Fiftieth Anniversary of
the Revolution were: Long Live
Friendship with India, Long Live
Friendship with Pakistan. Prima facie
what is wrong, you will ask. Very
true. I do pot want other nations, with
whom we are not friendly, also to be
unfriendly, That is not my demand.
But the important point remains that
the Soviet Union is showing a gradual
tendency to equate India and Pakistan.
Have the Government of India sat with
the leaders of the Soviet Union and
told them, “You are free as a sovereign
nation to make friends with others but
so far as Pakistan is concerned there is
somg irreducible minimum of India's
interest.” ? .

And, what is this? That is Kashmir,
the delimitation of the borders and se-
curity of the border in the eastern
region. Have we ever taken any
guarantee like that? I wonder if we
have ever dared to mention it to the
leaders of the Soviet Union. If they
draw conclusions and if they are surc
that whatever they do, India will be
okaying it after a minor perfunctory
protest, will we be justified in blaming
them ?

Neither with the Soviet Union nor
with the USA is there a meaningful dia-
logue on the basis of equality, Ulti-
mately, foreign policy means mutuality
and reciprocity of obligations, I do not
think, we have tried to provide this

basis,
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In this regard I do not know why un-
fortunate souls seck this country for their
asylum. Perhaps, they are tempted by
the tradition of India’s hospitality, They
remember the hospitality of India but
perhaps they are not familiar with the
timidity of the present Government of
India. 1 have in mind the young man
who is wanting to seek refuge here.
Since the matter, I am told, is being deli-
cately handled, I do not want to preju-
dice it, but one thing this country will
demand. If he may like to go to his
country, he must not be prevented; if
he likes to go back to his motherland,
he should be free, If he wants to stay
here, it must be made available to him.
If he wants to go somewhere else, obsta-
cles must not be put in his way under the
garb of somebody being offended. We
must not allow ourselves to disown our
obligation of hospitality.

I am sorry that the Prime Minister is
not here and, therefore, some of the
things I wanted to say, I will be res-
trained and inhibited in saying because
when I want to make criticism I like
to make it in the face of the person
concerned and she is not here today.

Apart from the necessity of putting
our relations with the Soviet Union and
the USA on a firm basis of mutual
trust and friendship lifting it from the
basis of our dependence, I would make
a plea. Every time the Government
comes ang tells us that we get aid.
There is a sycophantic undertone in the
statement of the Government of India
that we need some aid. I am one to
acknowledge it readily from those
countries who give it, but that should
not make me subservient and appear as
if 1 alone need friendship. I need 1it,
but India has much to give too. When
we take aid let us not be defiant, I
agree, but let us not appear to be sub-
servient as if we are the only people
who mneed friendship. Friendship is a
thing which we need; we need the
friendship of these two countries but
these countries too need the friendship
of India and those countries who want
the friendship of India will get it only
on the basis of reciprocity.
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1 will now emphasize very briefly the
necessity of giving more attention and
taking more interest in South East Asia.
Often, for the Government of India
there is only West Asia, I do not know
how a map is made only with the west
without the east. Sometimes to the
complete neglect of the east we are pre-
occupied with the west. I think, I have
said about the west oncg and I do not
want to repeat it, but I want to ask:
Is our interest in South East Asia of
such a marginal nature that spasmodi-
cally the Government of India will be
taking interest and then agaip lapsing
imto its traditional indifference towards
the countries of South East Asia?

Last year, Mr, Chagla made a good
beginning, after he was goaded by the
House, made a tour of the South-East
Asian countries and he achieved limited
but certain results. I do pot know why
he was eased out. I have mo time 1o
discuss that. But there is a mystery
surrounding his going out. All Kinds
of explanations are made and given.
The fact remains that Mr. Chagla who
brought much sophistication and a
little of culture to his task lost his job
and, 1 think, he had self respect that,
before he was thrown out, he resigned.
But there is a mystery surrounding his
going out, not familiar in a democracy.
Somebody should try to remove it. Was
it the cause that he disagreed on the
language policy of the Government or
were there some other causes? You,
Sir, and I are entitled to know it.

Then, there is the question of South
East Asia, These countries matter to
us vitally. I am not going to propound
a theory that there is a vacuum. But
there is one thing that I would like the
learned scholars of the External Affairs
Ministry to do and that is to read what
Prof. Marguntha has written in a re-
cent article in the Foreign Affairs
Journal of the United States :

“Any country which is powerful
and strong, invariably, tends to in-
terfere in the affairs of other coun-
tries.”

Let us not go on persuading the world
~—the world will not believe it—that we
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are so pious and good. Sometimes,
non-interference is a reflection of poli-
tical impotence. Here, I come to the
basic problem. Our foreign policy is
losing its credibility because of general
instability in this country and almost
our harrowing on the verge of ecomo-
mic instability. There is political insta-
bility and there is economic instability
in this country. The world is becom-
ing to be wondering, Where is India
going ?

The other day, 1 was distressed when
Mr. Y. B, Chavap made an admission
that money came to this country, not
from one side, from both sides. Was
that a matter to be told to the House
with so much aplomb? What does it
mean, that the people are beginning to
interfere in the affairs of this country
without fear of being challenged, with-
out fear of being punished ? The Home
Minister ought to have said that we take
a very grave view of it. There is non-
alignment ? Not only one side is trying
to influence the electrorate in this coun-
try but both sides are trying to influence
the electorate in this country. So, what
is there to be worried about ? Both
sides are trying to interfere and giving
money. That was the reply given by the
hon. Home Minister. It is alarming.
That means, firstly, nobody is taking
this country seriously and, secondly, an
ominous inference is being drawn by
super powers that India is beginning lo
crack. One side is trying to help ome
group and the other side is trying to
help the other group. But the sinister
meaning you should not escape and
the leaders of the Government should
not say, “It is all right. Both sides are
involved in this. There is nothing to
bother about.” I think, there is a must
to be worried about, there is a must to
be concerned about. I would like to
know : Would the United States be
happy if it was established that Indian
money was being poured into that
country either to Rockefeller or
Regan ? What would be the reaction of
the United States? (Interruption). 1
know it is impossible to do that, Wouid
the Soviet Union be enthusiastic if it
was known that we were trying to in-
fluence their elections to the Supreme
Soviet ? (Inferruption). But according
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to the Constitution, there are elections
there. I do not want to comment on
the internal affairs of other countries.
The Soviet people are free to decide
the form of Government they want just
as I am free to decide the form of Gov-
ernment I want. I would like to know
what would have been the reaction of
these two super powers. I tell you, it
would have led to a major crisis in our
telations. Here is a Government which
docs not bother and worry about it.

1 would like to point out two danger-
ous symptoms aboui this. India's
sovercignty is, gradually, diminishing
and already there is an indication of
that. 1 am glad that with agony in
your face, Sir, you are agreeing with
me. This is the feeling of every
patriot.

MR. SPEAKER : He may conclude

now.
SHRI NATH PAI : I am concluding.

Sir, let us ponder over seriously. I
am not happy in just castigating the
‘Government. Let us try to evolve a
policy worthy of the country. That is
my final submission.

This is the non-proliferation treaty.
1 would once again warn the Govemn-
ment of being pressurised into signing
this treaty, the draft treaty which we
first saw in this House and Mr. Chagla
denied it. I had submitted to the House
that the treaty is a joint product of
both Moscow and Washington and we
should oppose it, not because it is a
jomt product but because it is patently
«discriminatory against this counmtry and
against other under-developed and
developing countries,. What an irony
of fate! 1 have before me the famous
speech of Mr. Gromyko of 14th Feb-
ruary, 1947, You should know Mr.
Gromyko was taking a stand which I
am taking today for my country. When
the Baruch Plan was presented to the
United Nations by the Spokesman of
the United States, the Plan was nothing
different from the Joint Treaty now
presented to India. The Baruch Plan
mnd the so-<called Nuclear Non-Proli«
feration Treaty are identical in their
ewence, though the terms, words, syn-
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tax and grammar change here and there
because the terminology changes, But
the essence is the same. What happen-
ed? The Soviet Union, which was op-
posing tooth and nail the Baruch Plan,
wants India to accept it because there
is a major difference. I will tell you
this, Logic tells us that any idea may
be reduced to an absurdity, Mr.
Gromyko says. This applies even to
good thoughts and ideas. I want to
tell the leaders of the Soviet Union that
the Non-Proliferation Treaty is a good
treaty, a good idea, but the way in
which they are presenting it and are
trying to twist the arm of India is not
a good thing. If they succeed perhaps
in twisting the arm of the Government
because it is very susceptible to arm-
twisting, the people will not allow their
arms to be twisted. This is the warn-
ing that we want to give to the Govern-
ment.

There is one redeeming feature.
The stand which the hon. Defence
Minister took in his speech made in the
United Nations was a proper stand and
he deserves credit and congratulations
for that. There was also a speech made
by India’s representative at the U.N.
Nuclear Non-Proliferation Conference
in Geneva. Both are before me. I
want them to stick and adhere to this
policy. 1 want to quote one sentence
from Mr. Gromyko, Let not. those
who are fighting today say, Russia wants
it, America wants it. Russia did not
want to sign it when it was against
Russian interests. Why should India
be compelled to sign? Because this

Treaty is not just a Disarmament
Treaty. This is not concerned with
arms. A genuine bona fide effort to

put an end to nuclear non-proliferation
should be welcomed by us. There is
going to be proliferation on the part of
nuclear powers. But those who are un-
armed are to be condemneq to remain
unarmed, Those countries which have
nuclear arms are to develop them, pro-
duce them and go on amassing them,
but those who do not have them, in the
name of mankind, are to be condemned
to this second-class citizenship in the
world. India should refuse to be a
vassal, to be a satellite. This is a mew
type of imperialism, the nuclear im-
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perialism, in which the two partners
are the Soviet Union and the United
States, and this country will have to re-
sist it. I trust such a valiant policy,
such a worthwhile policy, such a realis-
tic policy is the policy which, for long,
this country has beepn demanding. We
want to know when we could look for-
ward to the dawn of such a policy.
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MR. SPEAKER : I want to remind
you, Mr. Sanghi, this is a Foreign
Affairs debate, it is not a debate on
Defence,

SHRI N, K. SANGHI : Sir, I was
trying to draw your attention to the
fact that Pakistan after signing the
Tashkent Agreement has not honoured
it, and this raises a fundamental issue.
The Tashkent Agreement which we
signed with hope of peace and progress
has not been beneficial as far as India
is concerned. The Tashkent Agreement
has created terror and hostility right on
our borders from one end to the other.
I want to draw the attention of the
House to the fact that where there was
previously only one Brigade at Hydera-
bad (Sind), Pakistan has now ome full
division at Chor. A dozen helipads
have been constructeq right on the
borders of Rajasthan. They have creat-
ed trenchways and roads. Sir, these
roads, one can understand, have not
been laid to make courtesy calls om
India. In these conditions, it becomes
necessary for us to give another think-
ing about Tashkent Agreement whether
India is giving a proper dimension to
the agreement that we have signed with
Pakistan.

I would then draw the attention of
the House to the fact that the Indus
Rangers and Mujahids have been openly
violating our borders. They have been
uplifting our men and a number of
cases have been reported and they have
been accepted by the authorities also.
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During the last six months more than
a dozen such cases have happened and
the Government has failed to recover
these people, These people are still in
Pakistan and their whereabouts are not
known. Sir, our Government have not
taken effective measures in bringing
them back to our couniry.

Sir, these are grave conditions to
which we have to give thought before
we give effect to the Tashkent Declara-
tion. It has been recently reported
that Pakistan has built up a wall north
of Khem Karan. All these activities of
Pakistan naturally create a doubt in our
mind whether our policy in regard to
Tashkent Declaration has been benefi-
cial to this country.

1 would like to draw your attention
to another area where we have good
relations. With Burma, Ceylon and
Nepal which are the other countries
Bordering India we have very good re-

lations. We have very good relations
with  Afghanistan. Afghanistan has
suffered at the hands of Pakistan, Re-

cently Pakistan has been wooing Russia
and has been having many trade agree-
ments. For the first time you will see
that mercantile goods have been allow-
ed to go to Pakistan through Afghanis-
tan. Sir, I think we will have to give
another look at our relationship of forg-
ing stronger friendship with countries
like Afghanistan.

Sir, there are other countries in West
Asia like Kuwait. We have very good
relations with them. We are having
an export of about Rs. 100 crores and
we have major petroleum deals with
them, It is high time that we give more
attention to these small countries. I
would particularly suggest to the hon.
Minister to appoint a High Commis-
sioner in Kuwait,

Mr. Speaker, Sir, I would like to
draw your attention that India was
chosen as the Chairman of the Inter-
national Control Commission by the
unanimous decision of all the major
powers that got together in Geneva.
But, after this escalation of war that
has been going on in Viet Nam. I
think it is very proper for us to give
another thought whether there is any
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purpose left for India to continue as
the Chairman of the Control Commis-
sion. If we had not been able to help
m stopping this war, if we had not been
able to help in bringing peace, I think
it is high time that we leave the chair-
manship and let South Vietnam and
North Vietnam and the powers them-
selves decide the matter between them-
selves.

Mr, Speaker, Sir, I would like to
draw the attention of the House to West
Asian crisis between Israel and the Arab
countries. Ome thing has become very
clear. The war between Israel and the
West Asian States has been a holy war
when we remember the fact that all the
Arab  countries, whether they belong
to the left or right, whether they have
joined the Eastern or Western Bloc,
have united together in waging this war
against Israel, India had taken active
part in bringing peace in this region
but failed in taking active lead in Viet-
nam and we should have taken more

interest in bringing peace between
North and South Vietnam.
Our foreign policy has been very

much criticised and it has been said that
the foreign policy of India is no foreign
policy. I would like to draw the atten-
tion of the House to this fact that our
foreign policy has now been tested
amply. Even an important power like
France has advocated our foreign policy.
As you would recall, recently, France
has removed herself from the NATO
power bloc and further she has asked
for the removal of the NATO head-
quarters from France. Recently, Presi-
dent De Gaulle has clearly advocated
that he would not like to be aligned
with the eastern or the western block
but would advocate a policy of non-
alignment, and non-interference, and
whatever causes we are taking up, which
is rightly done. From this also you
will see that the policy which the Gov-
ernment has advocated all these years,
namely, non-alignment and non-inter-
ference, peace with other countries and
propagation of peace in the world has
been advocated by an important power
like France also.

One important question which arises
and on which I would like to say some-
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thing is in regard to our relations with
Kashmir. Kashmir is an integral part
of our country, economically, legally
and constitutionally it is an integral and
indivisible part of India. Therefore,
there does not arise any question of
arbitration, mediation or plebiscite etc.,
as far as this question is concerned.
But one thing that gives rise to some
thinking in the minds of people is the
special status that has been given to
Kashmir. When we talk international-
ly, I would submit that this particular
aspect has got to be looked into. We
have to appreciate it ourselves that
Kashmir is not yet on par with the other
States of India in all respects. (/nrerrup-
tion)

MR. SPEAKER: 1 would request
Members not to come to the Chair.
When a Member is speaking. 1 am ex-
pected to hear his speech and not have
any discussions with other Members
near the Chair,

SHRI N. K. SANGHI : Our accept-
ed foreign policy has braved the chal-
lenge of the times. T would like to
draw the attention of thc hon. Minister
to the fact that possibly the fault lies
in our foreign services and in our diplo-
mats who are working abroad. They
have failed to understand the urges and
thoughts and aspirations of the people.
They have failed to carry the message
of friendship and good-will and our de-
sires and thoughts to the other coun-
tries. Here, I would like to refer to
the news item of The Statesman of the
20th instant, in which it has been stated
that more than a dozen diplomats are
presently away from their countries of
posting, such as for instance important
countries like China, Pakistan, Russia.
In UK. the envoy who has been posted
has not yet taken charge. These are
circumstances which are very bad, Gov-
ernment should take care to prevent
such things and to see that our diplo-
macy works properly. I would say in
conclusion that if only we could bring
our foreign service personnel back to
India after a certain period posted
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abroad, so that they could understand
the bearings, the working of the country
and the thoughts and urges and aspira-
tions of our people and then send shem
back, it would help in creating a better
climate abroad.

SHRI J. B. KRIPALANI (Guna) :
My hon. friend Shri Nath Pai has very
aptly described the performance of our
Prime Minister. All that I can add is
that she indulged in generalities and
did not answer the criticism that was
made here whether by one group or by
the other group. Rather, she said that
the Opposition parties were divided.
She failed to realise that the Opposition
parties were completely united in con-
demning her foreign policy. However,
divided they may have been among
themselves, she forgot this fundamental
unity that was there namely that both
sides, the Communists as well as the
non-Communists condemned her foreign
policy.

1 was once in a few countries in
Europe, and every country that I visited
told me that it was friendly to us. My
reply was ‘You must be friendly to us,
because you are not our neighbours; it is
only our neighbours about whom we
have to think.'

Let us see how our policy, so far as
our neighbours are concerned, has suc-
ceeded or failed. The tree is known
by the fruit that it bears. First of all,
I think that our foreign policy succeed-
ed very eminently in bringing about the
downfall of a buffer State of Tibet.
Then, we went on fraternising with
China, never knowing what its philoso-
phy was and what it stood for. I do
not want to repeat what has been al-
ready said several times. But our own
former Rashtrapati Dr. Radhakrishnan
was constrained to say when there was
an invasion by China on our territory,
that we had been negligent and credul-
ous. The Prime Minister was talking
of the division in the Opposition parties,
but here was the Head of the State cas-
tigating the foreign policy and saying
that we had been negligent and credul-
ous, which means that we had been
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gullible. Is that a successful foreign
policy ? There must have been some-
thing very wrong if the Head of the
State had to castigate the Government's
foreign policy. Even today, our repre-
sentatives in China are ill-treated, and
here we do nothing about it.

Foreign policy is concerned with
mutuality. As regards internal policy,
one may not do wrong because the
other party has done some wrong. But
in foreign policy there must be tit for
tat; whatever they do unto us we should
do unto them. For, in foreign politics
it is not a question of non-violence and
it is not a question of our being sadhus
and sanyasis but it is a question of mu-
tuality. Between China and India there
is no mutuality and we do nothing
about it.

It is a very old maxim of inter-
national  politics that our enemy’s
enemy is our friend. There is Chiang
Kai-shek's China; there is Formosa.
We refuse to have anything to do with
Formosa. Yesterday the Prime Minis-
ter said that we recognised Israel be-
cause it was in the ;UNO. Much
more is Formosa in the UNO, and in
fact, she is an original member. In
spite of the enmity with Communist
China we have nothing to do with
Formosa. [ cannot understand what
this foreign policy is. The very elemen-
tary maxim of foreign policy has been
forgotten.

Having said so much about China,
let us come to our other neighbours.
Take the case of Burma. We have
peace with Burma and we are friendly
with Burma. But what did Burma do ?
If packed off all our nationals who
were established there for generations,
without bag and baggage, and they
drove them away. What did Ceylon
do? Ceylon also did the same. It has
obliged us to take people who have been
established there for generations. It is
just like the Americans telling the Irish
people to go home, and the Irish Gov-
ernment accepting that and inviting them
to return back. These things are not
done. We do not know what our foreign
policy is like. At least Jawaharlalji,
when he was in charge of foreign
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policy, went on postponing this question
of Ceylon's demand; but one fine morn-
ing it was decided that we must get
back all these people who for genera-
tions had been living therc, who were
the citizens of Ceylon. We consented
to bring them back. I suppose we
bring them back at our expense, and
they must leave all that they have got
there. This is not foreign policy. That
is what I find hard to understand.

Then, we have the habit of being the

peacemakers of the world. Yesterday,
one Communist member, Mr. Rama-
murti, was waxing eloquent. He is an

orator, 1 cannot compete with him.
Whatever happens in Vietnam, how are
we concerned ? Because we happen to
be in some Commission, it does mnot
mean that we are interested. Who are
dying in Vietnam ? Either the Vietna-
mese or the Americans. Do we love
Americans more than the American
authorities there ? Do we love the Viet-
namese more than the Vietnamese them-
selves ? 1 can understand that you give
an opinion once, that there should be a
cease-fire and the sratus quo should be
maintained, but not taking up cudgels
on behalf of others. And when we
take up cudgels, what do we do? We
sing in one tune in America, in another
tune in Russia and in a third tune here,
because we have taken upon ourselves,
a task which we cannot perform, which
has nothing to do with us, with which
we are not concerned. I do not say
that the Americans are fighting in Viet-
nam the battle of democracy in South-
east Asia or anything of that sort, but
how do we come in this quarrel, I do
not understand.

wft g Avgrey (areR}) ¢ FarmTRar
% ¥ o @ g ?

SHRI J. B. KRIPALANI: What is
he talking? I think that the Congress
people have lost their balance. Where
is the question of khilafat here ? The
question of khilafat here does not arise,
because then we were helping our own
countrymen, we were helping our Mus-
lim brothers here.

Then, take Israel. I simply suggested
that we might have a resolution here,
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that our friendship with the Arab coun-
tries is well known, especially with
UAR, but we only want that the parties
go back to their original position.
That would have been a very reasonable
attitude for us to take, but we go out
of our way and say that such and such
a body of persons or such and such a
nation is the aggressor. Only three or
four days back the UNO appointed a
committce of some 50 people or so to
define the aggression; but we took upon
ourselves to say that the Israelis the
aggressors. How were the Jews aggres-
sive ? Because, | suppose they blocked
for themselves the Gulf of Agaba ? Be-
cause they asked the international force
to retire from the position they held.
All these things were done by the Arabs
and UAR was massing troops on the
borders. The Jews were a shrewd peo-
ple; they understood what was coming.
I do not know even who drew the sword
first or who fired the first shot. But
whoever might have fired, the previous
things that took place before shooting
must be taken into consideration.

13 Hrs.

MR. SPEAKER : We are adjourning
for lunch; is he concluding ?

SHRI J. B. KRIPALANI: I am con-
cluding. For us to go out of our way
to say that Israel was the aggressor is
beyond my power of comprehension.
You were not there; we do not know.
Hostile actions had taken place before
the armed conflict began. Why should
we take upon ourselves to give judgment
in matters where we are not concerned ?
It is enough to say that the Arabs are
our friends and we are friendly to them
and that Israel must go to its original
position. That was enough.

So, 1 say, Sir, that judged by results
so far, where our interests are concern-
ed, our foreign policy has failed.

One more thing, I would say. We are
not concerned with Europe and America
so much as with Asia. We must send
there our best representatives, with their
best wives if you would have it so. (_l’rl-
terruption) Mr. Nath Pai was saying
that the ambassadors are sent because
their wives want to go somewhere or
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the other. I remember in this House
our first Prime Minister had said that
one has got to look to the wives of the
ambassadors also because they are great
assets, But since then wives have be-
come even more important, because
now we have the rule of women in
India. You can select such ambassa-
dors who have very attractive wives,
very smart wives.

=t <fa ma (T0) : TMET, @ oaE
w9IvE gAT AnfEd ?

MR. SPEAKER : The time is up.

SHRI J. B. KRIPALANI : If the
time it up, I shall conclude now. 1
would suggest to the External Affairs
Ministry that their best ambassadors
must go to south-east Asia, and to west
Asia and they might as well forget
Europe and America. We are not con-
cerned with their politics; they are not
concerned with our politics; this habit
of ours, thinking that America is our
friend, that Soviet Russia is our friend
should go. About Soviet Russia, I do
not want to repeat what Mr. Nath Pai
has said. I entirely agree with him
that we were hugging to our breasts the
idea that Soviet Union is our greatest
friend and that it will help us in Kash-
mir and other questions. But the Tash-
kent agreement, I believe, was conclud-
ed under coercion. And who signed
that trcaty, that undertaking ? The man
who had said here several times that
whatever we have occupied in Kashmir
is our own territery and it will not be
given up. Pressure from Russia made

our last Prime Minister signed that
agreement. That agreement has done
no good. If we had only looked to the

past, we would have seen that so many
agreements have been arrived at with
Pakistan, but none of them have been
observed by Pakistan. This agreement
also is violated by Pakistan. Yet, we
are crying day and night *“Tashkent
spirit”, It is not the Tashkent spirit,
but the Tashkent spirits which have
affected the brains of those . . .

SHRI NATH PAI:; Swaran
Singh is a teetotaller.

Mr.
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SHRI J. B. KRIPALANI : I am glad
he is a testotaller, but there are many
nowadays who are not teetotallers. Let
them have liquor if they like, but not
the Tashkent spirits.

1306 bre.

The Lok Sabha adjourned for lunch till
Fourteen of the Clock

The Lok Sabha re-assembled after lunch
at Fourteen of the Clock

[Mr. DBPUTY-SPEAKER in the Chair]

MOTION RE. INTERNATIONAL
SITUATION—contd.

SOME HON. MEMBERS rose—

MR. DEPUTY-SPEAKER : Shri
Prem Chand Verma—I would request
hon. Members to confine their remarks
to ten minutes so that I can accommo-
date more hon, Members.

ft s wex awt (frege) - e
wmrey, & FEAw s fafa
T 39 & gEEl A W TROT /AT
o WA ¥ weA & qrAw o § F
Iq FT FEET FATE |

Y T Ty qrel, e o,
s avafer o, orew W § -
vy qxed 3 @ fawg o W fed
F1 W ¥ ag¥ i war & S Y W
vu & a ¥ wfww fors oA =& A
e, Ay o w1 fem @ F
wwway fe IR st T o awdie
& ; gra St AEw 97 I@ A JEA
e fear | IR wE e W@ aORIL
# fafred o FerETT {r ww-
wifeew & oF weac frasy fF am i
AT T IEA IW F OF AW}
W@ wwaw fear § R 9T & W™
% ag FweaT feaT § | Jurew wEd,
# wra ¥ g g i s 4 W
I AAAET a7 wW sER A & A
¥y fis ag 39 & W w7 ol AT
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SHRI B. K. DASCHOWDHURY
(Cooch-Behar) : Mr, Deputy-Speaker,
Sir, we have been toldbythshon
Prime Minister, while initiating the de-
bate on this motion, that foreign policy
of our country is guided by our national
interest. We have been further told
that we were never neutral in matters
of justice and freedom,

Looking to this aspect, I would like
to mention what is our policy towards
Pakistan. As a matter of fact, we have
no policy towards Pakistan. While
Pakistan has exhibited a very hostile
attitude towards us, while Pakistan has
started infiltration into our territory
and has started training and giving arms
to Naga and Mizo hostiles, we have a
very soft corner towards Pakistan,

I would like to ask the hon. Minister
to reply, categorically, certain basic
questions. What is our stand about
Pakistan ? What is the stand of our
Government towards Pakistan ? We have
seen that in a number of cases, our terri-
tories have been forcibly occupied by
Pakistan. But we have not done any-
thing so far, While Pakistan is training
and aiding, directly, Naga and Mizo
hostiles, we are doing nothing. I would
like to ask ; Can we not create a simi-
lar situation in East Pakistan? Cannot
our Government do something so that
this sort of subversive activities of
Pakistan are stopped 7 But we have no
answer to that.

Two years back, there was an upsurge
in East Pakistan for national autonomy,
provincial autonomy, and we did not
give any help at the time of that natio-
nal movement to attain their freedom,
to have their sense of justice and their
democratic right. This is our neutrality
and sense of justice and freedom. While
it is a fact that we have helped, in
many countries of the world, many
national movements, democratic move-
ments, say, in Algeria, Indonesia, Spain
and many other countries—even now,
we are helping the African National
Conference—we are so silent on the
national movement in East Pakistan,
This is a policy of appeasement that we
are following. We say, it is neutrality;
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[Shri G. K. Daschowodhury]

we say, it is non-alignment. We say
something more; we use many other
words. But all these policies are a
faflure and abortive.

What about our position of Indian
enclaves ? Thousands and thousands of
Indian citizens are living in Indian en-
claves. Only the other day, the hon.
Minister of State for External Affairs
Mr. B. R. Bhagat said about pitiable
conditions of the Indian enclaves and
he expressed his helplessness. He said,
he could not do anything to protect the
rights and the interests of Indian citi-
zens in Indian enclaves. What a wonder-
ful statement he made the other day on
the floor of the House ! With your per-
mission, Sir, I would like to quote from
Patriot of 5th December, 1967, as to
what he said on the floor of the House :

“So far as the Indian enclaves in
Pakistan are concerned, a overwhelm-
ing majority will have to come over
to India.”

We have our moral duties and obliga-
tions to protect our citizens there. But
the Minister of External Affairs seems
10 be absolutely helpless. What has been
suggested is that an overwhelming
majority of our population will have to
come to the mainland, that is, India.
Side by side, if we look into what is
Pakistan's policy regarding Pakistani
enclaves surrounded by Indian territory?
A brochure has been published by the
Pakistan Foreign Office and has been
distributed to all the MPs, wherein it
has stated about the most insecure posi-
tion of Pakistanis in the Dahagram en-
clave; it has stated that the Pakistanis
there are feeling most insecure and all
that. This is what the report says. But
whenever thousands and thousands of
Indians in the Indian enclaves in Pakis-
tan are murdered, slendered and their
houses are burnt, our External Affairs
Ministry keeps mum; they never say
anything for the protection of their
rights. What is our policy and what is
the policy of Pakistan ? Time has come
10 change our foreign policy now, lest
we should simply be helpless spectators
of millions murdered in Pakistan.

Mr. Deputy-Speaker, 1 should like to
warn this Government and the hon.
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Minister of State in the Ministry of Ex-
ternal Affairs who said the other day
that an overwhelming majority of the
Indian population would have to come
over to India. May I ask the hon.
Ministér to give a categorical reply that
when all those Indians in the Indian en-
claves there, who are rendered home-
less, come back, they would be made
a new class of refugees and Government
would take the full responsibility to
rehabilitate them ?

We have also seen the barren and
abortive foreign policy of our country
in other respects. As far as I can re-
member, many years back, Pandit
Nehru gave an assurance; by saying that
the Chittagong Hill district is a predomi-
nantly non-Muslim area and has mis-
takably gone to Pakistan and that he
would take up the matter with the ap-
propriate  authorities through the in-
ternational agencies and forums. I
should also like to mention that about 6
to 8 police stations or Thanas of the
Sylhet district, which have gone to East

Pakistan after a Referendum in 1947,
are predominantly non-Muslim areas,
but because of certain doubtful inter-

pretation of the Radcliffe Award, these
areas alongwith many other areas have
gone to East Pakistan. They should have
come to the Indian Union. But we have
not seen any attempt on the part of the
External Affairs Ministry to raise those
issues through international agencies
and forums and to get those Indian
territories annexed to the Indian Union.
We have not done anything in this re-
gard, which is practically a large terri-
tory. May I say one thing here, Sir?
If Pakistan can raise the issue of Rann
of Kutch through the International
forum even after 18 years of the Parti-
tion, can we not raise these issues?
These are both legally and politically
our territories but our foreign policy
is imbecile in the matter. Sir, you will
find that Pakistan, even at the slightest
pretext, raises such issues through inter-
national agencies. The other day we
saw some reports that Pakistan was
threatening to raise the Farakka Dam
issue through an international agency
unless our Government conceded to
certain demands made by them. This
is a disastrous foreign policy that we
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are pursuing | We always try to appease
them and in this policy of appeasement
we are always the losers. It is regret-
table that we very often forget that, by
the policy of appeasement, we simply
allow our aggressors to whet their
knives at our cost and to use the same
against us. Further we simply allow
our aggressors to commit more and
more aggression on our side,

Before Partition and after Partition
it was said that the affairs of the minori-
ties in Pakistan would be looked into.
But we are not looking into those
affairs. Those Hindu minorities in
Pakistan are being murdered, butcher-
ed and plundered every day and many
aweful things have been happening; but
we are keeping mum about this matter.
Sir, is it not our duty to realise the full-
est compensation of the properties and
assets and interests left over by the
Indian nationals in Pakistan. We have
seen the same case here. In the case
of West Pakistan displaced persons full-
est compensation has been given to
them, but, in the case of East Pakistan
displaced persons this privilege has been
denied. Sir, the Nehru-Liaquat pact
has not been honoured by Pakistan and
our Government also must disown it
and should try to realise the fullest
compensation from the Government of
Pakistan and those monies should be
paid to these displaced persons.

One thing more, Sir, I would like to
mention in regard to our foreign policy.
Many speakers have said so many things
and I have weighed them very carefully.
What is actually our foreign policy to-
day 7 We have decided that we should
have big missions in many countries.
Sir, this one thing that I have come
across—this is what has been published
in the Blitz of the 6th December, 1967,
—with your permission, Sir, read it out
to the House :

“India's Ambassador to Washington,
Mr. B. K. Nehru, who represents the
present Government of India, has
been using in his public speeches ex-
pressions like ‘India-occupied Kash-

mir' and ‘Pakistan-occupied Kashmir'.

or ‘India-held Kashmir and Pakistan-
held portions of Kashmir*, *
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This is very strange, Sir. Is our Ambas-
sador there to make Pakistani propa-
ganda ? Is it not a fact that Kashmir's
accession to India is both politically,
constitutionally, and legally, a finality ?
If that be so, why is our Ambassador
saying ‘India-held Kashmir’' and 'Pakis-
tan-held Kashmir’. Will the External
Affairs Ministry perform more "Bhudan
Yajnas” by giving away Kashmir to
Pakistan, like many other territories in
Eastern India ?

MR. DEPUTY-SPEAKER :
please conclude.

SHRI B. K. DASCHOWDHURY :
Am I to sit down? I do not know if
that is the policy that big people would
get more time then what we are not
getting.

MR. DEPUTY-SPEAKER :
should conclude now.

SHRI B. K. DASCHOWDHURY :
Then, 1 sit down, Sir.

SHRI AMRIT NAHATA : rose.
SHRI G. VISWANATHAN (Wandi-
wash) : He has not finished at all.

MR. DEPUTY-SPEAKER : This is
no good. Purposely I called him. He
sits at the back and there is no policy
as such. He is a young man. I gave
him 14 minutes. Now that is not fair.
(Interruptions)

SHRI J. M. BISWAS (Bankaura) :
Can't you give him two minutes mofe ?

MR. DEPUTY-SPEAKER : I never
said ‘Please sit down'. I said, ‘You
please conclude’, but he said ‘I will sit
down.’

ot o ATgrEr (W) ¢ IS
AEIET, FF A A G T3 #Y g7 Ay
TR AR AqER A
g frafrg FEramaT §) TR T
fafaa 1 anfea fear § fava-mfer
Ffag | AfFvgramrg@iEaaa s
fr 9t Fg @ ad 3 fora P afas wt favs-
wifes & g aafaa fran §, s Peafae
# fagaem § qF 7ga §f {09 T ITW-
fas arpwor ww Ty § A gt oy

Now

You
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[ s wvgren]

% 7% ¥ TE JrET—AwAF qaTHrey-
aR—agl A7 falg ¥R waam-fra
I B WS F qIE AT T ATATRT

4

arer gfat A ey edaar-fag s
fagaare #t @y wwar & wfa Aa
T §, IUERT FAT =GT 3T wfwaeaA
;| ) oAU TW AT ey & feg
Fergramrsr 1 QF-uF Amfes, aw=, A
AR A, TFF T FL GAT A W FH
FAT § AR ATFAOFI AT FT THFTAAT
WFET Y| Fag M sgmaEag %
fagaamy g7 & ey 7 g &
 Afa facgw 7 ) 77 ¥ @A
arw ag & e sl &1 aErd -
™ & &1 S afee @k SR
T HAAT FEAAA F ATATT T AT HT
s =fe | fore STaT | TF0 g0
THo F Fral F1 ot wifw=wr foar s
wifie 1 A e W, & fai
T FEM AT a@ ¥ fF agr Afa
sfanfear &1 F16r @ 2 9
TEAFTHT X R &, Jo FiT TEATIH
STRE | AT gfar A araad #
aw 3w @ § f+ o) w1 o F srerHav-
JI AT A} a7 AT (AFqAH § FI0H
oz @ Hifa sfaarfer #<7F Fa Wy g9
iy ? e s R e f so
#ifa w1 &gt 7 7 smw 7 T F fag
qEFRHT L A FAar 7 srarer 57 0
T AFAT § SATATF FAAAT AT ST
& aga § "awars fagta agt wfa-
afga frar 1 S w7 v fagaem
% arifear & @ we @ § o Fagaemr
FAm e RE TA g ? A qoA
STEAT § IuTenw wgtay, gt T
F FT WY 9T o[ew BY @ § AR AR
T Spew W R § @ e A ?
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7 o fgza< 7 gwan faar av i) o
w1 Faere a1 o gfeq AT W AgE
T I & W F |19 guet anfes
F@ ? g ¥y waww ar fE A
FIH F) WOF A agT MEIT § T
gt ¥t srrorret & farg 7 gt & et it
el e qT SEF g1, ATHRO g,
o< foelt oo #Y Sy FAT S
A g e A TR W OAM A9
ATATH AT TN | §H T TEY @ 94 4
IUEE WEIRA, H qET ATVAG g,
FIT AR T T§ G AT A FHAR
fewr arr A9 § 9 T g et F
AYEE FT R G AfFA T A OF
w=g A fawer fagaama #1 w=rf &t
IR AR FARHA "

st QG : AT AUE TS AL G |
O 7 qward e gi A oge e
T A AT wLET Y FEy O g
fadta gt g & avw & @ aifgg o
TF I FT EATT TR0 A ETAT A
gy, Afew o g Fmary g€ At vaw
foreg T ITg & agy ATATT ST A

st s g ;i efvere F A
ST ATEAT | HIgAAIEE A FT oA
g9 TG WA | F AT A AT FAw
AT E |

YT HERT, FA AT H Y FAT
AT § A § AT ¥ A F 1 wrw
g ¥t fifa g a7 @ R, dfew
FATELATT AFE 7 7 71 471 QA
rEfadarg g | OF STHHAT & arey afiet
wAt & g FEAfaw dag e €,
I afvsd) wtAY ¥ i forad aegafa
wiger # @EY # gaATE W AT &
FTTET TAT F AT qTL A0 ot &
IAF ®TH FOAT AT AT FR A9
agi ¥ 7f wd, @ afewdt qAA R
forad Siwax Massw ¥ afa=e ¢
forerwr fagia a1 fF &Y awr gz ey
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Y &g &= gY v §, S vy § v oifes
W g UL RE, GTRTHT !
T 3 o wierwre faZw swraTe e g
9@ g HF & 919 g W |
YA E G WTHL | AT gATE AL
frafe & ey ssar d, sa0 § &9
T FT ! AT ITSE G, I AR
# FTOHIR ® wAga q@mEr @ g
g TN ISTET AGT | GHILT qATA FA
wgrzar & F % ag &t g W g |
# qg T ATq A g, I R §,
Y UF Q2HH &, g7 qzA A Hffaw A,
PEee 7, afew F A< rani § war §
AT gAF FTVHI ®Y RS AT JATET
TATY | g AFAT 1963 FTE, A TTAT
g afew IoewE AgET, AT 1967
FT, T FOQ 4 AT AT A 9T
BT § AT A H 3T A F o
FIVAIT Tqqd e TQT4T 747 ¢ | T
FFFIAL 1967 FTIF TET TG 1 79T
BT ¢ Tret afwrar A 7 forwas s
FIWHIT F G @7 AT | AG AR
Y wiRe ofemdwe §, qeww § o
Tgt F eHA1 7 TIIY AT § forad FTHHIT
FY FTAA F]ATIT QT § | I AT AT
¥ @1q ar gark fecarafes e § 1
AfeT o #o aree ww TAMfEF
feafem= formsr suTarT gmt &g fae-
A a3 T &, W gk st Aelgei @4
T|AT §, W FTWHI ¥ AW 9T G
e Far §, IEa: a1y g feifes
fdwe ) warfaa v ag sg we fw
A TYET FT 4@ T g | gAY
1 gzeq v Nt T ¥ g FERY
aft &Y awaht firelt Treg & wq FEefer
d@vg warfon F@ @A F ¥ g

International

JqTETH WRYEw, drgd aw W

fordrgr w1 W ag ag § fw are
WY fagaeme 4T @ )T § vk fe
& AT ofr a0 A st 7
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R & § g7 O 79 79 ghgae dare
X 91 @ § A g gfaa< sl
B 9 R g o @ g
arafT 7 og 7Y § gu gheard vy
@A & fag | gofag &9 & &% s
e &1 fdaar ot v g &y
| W & fF gad w7 g gfaan
QAW T org | 37 A0 WY, W §T
¥ AT # and-syaear A it g7
T | 9 qF g@ 2w F free-
FTOT A& 1T, T TF T AZ TS A |
wr@ad ¥ o g% gaeT faceiar
& g qgerasl AT | ST TR ABATT
t f& gfmat 7 gt 2w wr o fowr
T AT AT W A - e
rar o wr § gafag fis ag gt
ZaR gt ¥ faww o & F frw
FE oF a1 w7 gw faft o & forg
FraTer TG AT TS forg gl wifwer
31| e ITeaw wERT § A A
4 #1 99 707 F1 faeg® awdA $@0E
fe qF aow st g froeter & fag
qEEFTHT FT FAL A gH T W T
T T Tfge & A anfwr R fr g
qarfas gfagre @, 7 @, afedt aw
7 TG, Afaw ag RIS WAl &' A
2| S9F T T g9 T FE G
F2T FT ITFT A4 17 | Iq afrw a1 gq
FEATAT FIH AT Tfgg

% 91 A1 TEAT ARGATE | G794
¥ AT F g arc g, feos e aaw
¥ AT iy ¥ oF T w5 O AR A@
& A TR F AT G 1 Ay A
qE EH AT FTA T 4 F1T ST oy
et & & R 4 1 gw oy faaw |,
gAY T AT FCiAN | WA X QH
T ¥ q19 ag 1 faw AT IR WL
gF Ay ag and | ww g ey g fw
Y o TEHTC QT FY VI FTHIC LT
TEYATTFL | Fare S F & fan
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[+ s ]
%t afew Tortfas wrot ¥ 99 v
TEMT JT AR AT IET JOT H+T
aud 1w wfge | gafaw +f fr ga
aiffea & &g gdEad fsaT s
gy § | e w1 GdegE faw
g ¢ 5 zord aom & s a@,
G AR AT F) AT, TEHET T8
fez @ éz £ ot Aifa § & e qwda
Tt w2, ThEwA frae s &t Afa
FT § g Agy w3 | afwT wfw 9
T 919, A AfEH AT I HH &Y
wraT § fF g I waw #X0 AT
TG § I3 TwAIC &i 5 I wfeay
F gt § a¥ fear @ ¢ 1 s wgre
et F a9 gF aTg F G AT AT
R TYETL & F ATRIAT FT GG
FLAT A0 |

sit st wralt (ZqE) : SW-
srg Sft, st ¥ faT ogw qw wifa
fadae fawafaaer ° ST #7 F=ET
faem | 7g a9 9w T @ 5 o=
AT TGS U R A ) TATEL T EE
w1 {797 gT Fa= oF §t a9 sqdra gaw
qr | wifs fadaw favafaaea & afy-
T ¥ = FATFATT AT F W -
srag & fa w7 w < dard 9x S
g | TF qF I9%7 faviy &7 ¥ AN qW
otz § wr aw | formey == &% Faw
3q 93T | 731, afed ITu T4 FA¥
& Iafeafa & 39 fa= o Y fF, 5=
=t FATETAE AgE® F1 = faw dAw
T § TAATIT QAT | I A | e
qr—23 fagmae Y s« wifs fadam
favafaareg w1 dwig Tug 971, 39
auw oF faq wiqar €1 1% a91 %7
fadww ag war | A FTAGTAH AT®
¥ wifa e favafaaey & sfgwfwl
1 far #4i® s aar w7 afedw=
u% fa a3 mar R gafen 3§ 23 arda w
Y AT HEAT | AT HGAT FEART TS
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i@ geg | § 7 @ faniy w7 ¥ ¥w-

forg wgar T § i qg@ wam wer
dHT W THEaT W 4 ITwEw AT
Frrwal ¥ | AfE I ) geft o IR
Frafusrd & 1§ 3§ T4 9T $7
g% &, S aror ek ware St o
I T T W & T W
7 afrafaa g @i faar agt 9o
faar ot & ¥@ sr9TX 9T W@ I &
e frar 411 qg Wag w1 sager
& 7df afag, @ aoaT & sEgEr
ot & 9 T A AR I far o
e o a1

Iareqe ot fadw Afa # 7 qa@ a=r
gawar vew swfaw w@r g fw o
£ faal & s oY G # T
AT 1 ArrET & faw gt a7 & @na
] ¥ arg ag favig #gf < 9mr e 9w
97 9% fom sfrr & feerr @2 4 7
9EN Hha F € F UF qT AT DY W
a1 f war gaé F 79 7 o fadw wadr
§ afcfeafs 7% sqge TR M@ R 1
Afwa ot fawr weft @ wfge ag g™
HeAY & 7 FT A G\ TH AFTC AT AfA-
fraa afcfeafa sar gard fazw Aifa w1
AW I FT AR g A I ?
T Aifa & Hiz fifq ag QA 1@ =
wt Afaar Hadr § oy foedy 2w w1
safwar gafea gar § 1 AfeT g7
JYET § AT FTHTCHT ATA FIH FIH
qT gAY W F AT q9H ITH A A9
Afra AT T E@IEN

qud afY o ag § FF g e
Rt & @1 gk gy fEw SER &
& wifed 1 & wrm " W W e
oo & ford o amgag ¥ svgen §
gw & togm & fad e o ™
agrgT W frgfer o | AT § ORI
aw WA mrgfor gieww 9T
ar off & fis wiTr ®Y a9 oRe i
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# fom gex & fasEe sk e
safrat 1 Torga F ©F § woET Anfgd )
UF SR-Y¥ AT & w19 g€ uF w7 AW
av feam wgm qew M qer @
Iq ¥ feem § 7Y s sgan afww
@ WFR ¥ W g AT qEEr qwT &
e 7 Qg | qEET Fw § wogEl
%t frgfe & v g gefmar &1
afcara A7 Tfed, S 5 Ao & amd
#fFar g

aft 39 far @ A% WRa ¥ g
W I & S #1 srae faer
q7 | IW §HG AGE 9T AR AT o
4, 39 %1 Framaen v afsamdiear
& vt agr 76 F @ § 1 o
fodwr & 9 gAY ToRE A FT A &,
I & &Y gAR Temifas wfafafa o
A N T A WY
W g Tefaw sfafafa &1 s
FAE I F T AR T9FEl &
gy aga afie g wfgd 1 Far
o @ ¥ & gurt et qega &,
@ W T & fgal w smr W
afe 99 & 979 gET TegETATE v
Trqs T gET 78 enrdr fadw AYfa &
aga ad gawar @ 1 F oY ang faamrn
|EAT § IJUTEA WY, T AW T
g o1 T T F g W ¥ qgen
TegaEE i gEn a1 | 99 any
T F g W /Y 4, SER
I T &t 97 fear s gw @
% 7 fomr & a9 @ TergamETE
¥ fodt v waa food U A &, WA
@R qg 9T AT WEAT & )
JOET WA ¥ OF AT @ g
*! sAvgwar Agf ¢ | W W wgt
9T &1 &ar &, faww Wi ganare
T waT &1 Y 75 | @ g g A
g% & gara dar gw w1 Ay w7 fean
ad | dgOw § OogETETe aA %
fod agt & Wi & @ wwC W
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sera fam, Afew o v @ TR
¥ g ¥ o & 3w W™ )
afwre o frar | fomet evof &
IT THY AIGATATE FT WA §AC
AT T, T A% 96 & 15 [ fewd
o F g g 2 W g
& oY Ty @Y 9 & /Y
fadw wareg w1 a1 gATY AOEET W7
g T g, gy e fRe Aifq
wt ft aft gEear 0

oY T & yaA! wrEdl & aEey

& wgAT MTEAT £ | Q) AW ¥W TR &
¢ faad wrdl A swr wfes
st § —afore & feaoft | feeft
& §8 a7 forw awg «f Age WA
welt ot fadw welt 4, ow o oy o
Tl wrEEl & §vae § WE
g fAar 1947 & TEH, STW
feal w1 dvaw et O, 3@ F W
wTa g #t Afr ag wd o
IR fomr a1 fe g faoelt o
ST WIET WA AR &N T AT
AT § | WIT GO EW BT e
wfr 2 % Wy ¥ g ik
AT Wil & i A sgear s
€1 917 A< 99 7 fardt e # gae
7 T ard | A Agw ¥ qgaga ¥ afwe
FEHATHM g G N fRAF TS
@ & Sox feanr fo A a® s@nm
1T 8, AT AT T wE T
39 weara w1 FEffam g s aait—
Fr Ag gy fadw HAifa § ?

ta% afafor o g 2T & g
Ffgerr @ § @ o afaw AR
fax 1 ot §9 fa g Atfoow & wama
KAl A TATATH WTT AT | FTHITE
HTET TEATT A A7, ¥Ew qg W
gaar g, 7 1R Ifaa Aff swaar |
e FrdY a7 W &1 Tegafa amar g Ay
gt T afy Fawr @ v ¥ fad
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[t srwrerafte wreit]
W &1 wr Y ¥ w1 waE wEY
HTAT § A FAUL KA AT IEHY AT
¥ ¥ g &) Afaw g7 awm &
fad Sa-vam qd ST Ao W W@ o
# gaRY WY g A gwAa | g F
Tg F9T F3a1 § o wura wa@t #1170
srrar Afgd 41 1 T SR8 ad &,
AfFT gt W F T agT a2 oAb
frmsmar &

# UF a7 yETiEIT & gvan §
AR TN ARAE | 9 fFA 979 R
gyergafy, &1 ¥4 Wy T=afq g€,
F(I7 WEL 4 OF arw O Fafwearay
FI AT IH FCAT G | ITHT FGAT AT
& s goR A AT Y IT AT
¥ fafwearaa a5t amddr 1 w3 oife-
AT AT I IATFH FRAG 7 HIRAT
T F AMICH F wAT F1 wror F qfq

faarar w7 & fad 54 ywr a arEwwy
T W@ & i 36T g A 9eq T 5gT a1 &Y
e gr w3 1 afed gEa o /-
avr sraFy fzar @, a7 qu w7 fean €
5w faq & sod wgar g g o av ay
WITT FOFTC T8 S & fA0q 9 &)
ofg &3 § @Y Wi IaF1 FOifad aX
arfe gat 2wt § I T F AFT AR
faudra arava<or dmT A fowar @ /%

T IHETT FGT A0 F Fg—=H
ARWE & A § T 91T K1 FFL gaAT
Fz g f& ywmfream #1 madiz a1
WA JRWE FT G 0T T & Ffa
A THIT § IAFI 9g FAGT TG
e, forasy ag s@aAT MW A @A T |
|1 ATIATE WIET & AAGT AT ARAE |
WIHT FaaaaT AW o IqF 9gd
T AR G | ST q3E B fr
MR FT AN ATwEA Ivg f€ar 4T,
A A AYA I AWATHT H QW FEA

anfgd | a8 Tl gfee & Wt sogwr
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¢ o wrdtfas 3fer & WY Sogw €,
arc dfas gfee ¥ At a7 T Iegw
¢ 139 9% g meieT & fa F o
Tifed |

TF W 3% g——afe=sdt ofmr &7
qfeslt afirar & g & W@ a3
#1 ot i &, & 39 & fawa< & oy 7@
arsm, AfeT 9t aw T W
g § A avAr 9 wEaAT §—
il wewr G 8 2w § e A
qg faar fF smos gamk g Wt aw-
difow aravg § 9K TWOEA & 9.
Wt TorfaF wraw & | 3§ e
w7 frm®r sEEr AE ¥ aga w9
¢, 9o famr—smosY gik uiq awei
# genrey F 71 F1E SfaFrc Ad g )
A9 qrg AT faear 2, 79 w1 a9
ag i § fr gw gadt ¥ A
F AT AT (B FFL N TG AAER
A FEATARATE | gH F Afgd
qr f& s foe o 3w s & €
ITF qTY FUH T [+ Frawy wqriaa
FX | gAY geeq Aifq 7 7w @ g
&, Xfem oy frdY FToraw s anqar
T giw Afa ¥ Few, Y guha
#T qF TG TAT AT Q@Y &, [@AAT
Y T faE wrear 2 & fod ST ady
g a1 79 ¥ F9 39 T F ywfawie
ot ¥ grg defos gvrw § T
F1 #R gieEfow qaw i §530
S T qHTL A T S fora
q7 fe gF avt wegfT FY we-wTE
T & fof s fanesl € e
t | S gax faor v gw fadew 3
) AR § AfFT 9T T FER
I FT T A qOr A IFiT 99 A
e Ag) feur, 9q & faw fear
U 2w avx fadewl ® qNE 9T
W3, ATTH qfy FY AT F@ 8
dare § AR AT 39 F T B IFAA
§, 7z v\ st Afa g ?
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¥ A4 FHAS ®1 gEIA F@ I
¥ IR gU—=Y A AR FgAT AT
f | F Tm—ag v Fei & e
¥ sy g 7 gy wg frogw fasr
§ @ § o1 # SR & g |
frig 7t & ® § Sfew qw a=gET
a1 frat srpew F1—aT FT 9 AT
ga ATOW g o @ € e A
FEETC @ fag ST #1 qEg™ 3T 30
g g, WifF 9 T A F W) 9T
& ATy e =g fagw Aot 77 &)
ANl TR AT RE
HYFTL GIET ATAUT g T, F§ aF
g1 97 T 19T a9 & YUK
¥ ey A &1 @ € | afaw aw
M F W F gy W] 9T 9K TR
FamarEY ¥Y I@T 91 g9 AT | HX IS
FU 47T 7 FA, FH & F WREGA
gaTarg” ot fgrY & ferareit | o &wit
# sy AdY "y €, 9@ W Ay
HGAT wTeT F ATy g’ femaar
T 2—%Y gH 1 a1 srATiAa g1
AT § 1 & Smgen g f s & fag
fakw sarm #1 fdw ¥ fF g2 g
“MRA gaTaE’ W wT | fear
a fed f& 39 wfagm oF

SHRI SEQUEIRA (Marmagoa): Mr.
Peputy Speaker, Sir, in today's world,
one of three attributes seems to be
necessary for a country to be a world
power ;: economic might, military might
or habitual belligerence. I submit that
we in our country have none of these
three. What then is our place in the
world ? We are a country which in terms
of history is recently independent. We
are a developing nation; we share with
our friends in Asia, in Africa and in
Latin America all the aspirations of
nations; with a wide disparity of income
among the people, we are making an
effort to efface this difference. I sub-
mit that the object of our foreign policy
in the councils of the world should be to
take a place with them as equals and to
play a major role in all common policies
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that aid the process of development.
Where and how is world wealth being
created today ? The majority of world
trade is within the club of developed
nations. The second largest quantum
is the trade between developed natioms
and the developing nations. It is al-
most equal, but what does it conaist of ?
The developing nations send to the deve-
loped nations raw materials and get in
return finished products. The process-
ing is being done in the developed
nations. The jobs are being created,
factories are being built and technology
is being developed in those areas which
need all these things less than we do.
We must be able to arrest and reverse
this process. There is not enough trade
between the developing mnations. We
are having the UNCTAD conference and
I am sure in this conference we shall
try and project the view that we wish
a greater amount of trade amongst our-
selves, and there should be u flow of
technology from developed nations to
the developing nations, rather than mere-
ly finished products.

But is such a conference enough 7
This is the reversal of a process that
has been there for centuries since colo-
nial days. If we are to make this re-
versal of the process a success, it is
necessary that we in India be in cons-
tant touch with all the developing
nations and place before them our views
and play a major role in the shaping and
presentation of these views to the deve-
loped nations. Take Germany. Our trade
with Germany is an adverse trade. Re-
cently I read in the papers that we have
come to an agreement with them and we
are going to examine how we can close
the gap. But a mere agreement to set up
a committee is not enough. Besides our
diplomatic initiative by our embassy
there, it is necessary that we should have
constantly delegations of all manner of
people from this country who krow
something about exports, politiclans who
are able to influence the policies th=re.
to go there and present the view that a
safe world is onlv a contented wnrid,
that today we can achieve a contented
world if all the countries get together
and do somethine ahout it together.
When we say a safe world is a contented
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world, let us not forget that in Bhutan,
Sikkim and Nepal, it is our duty to con-
tribute to the contentment of these
neighbours who are economically not
as strong as we are,

The projection of views in the world
means ability to speak in languages other
than our own, languages native to the
<country in which we are speaking. 'We
in this country were fortunate enough
to inherit three live teaching institutions
of 3 live languages—English, French and
Portuguese—English in most of the
country, French in Pondicherry and Por-
tuguese in Goa. But what have we
done? With the short-sighted policy
that whatever was colonial was bad, we
are destroying the institutions that we
have. This is another process we should
reverse. We should maintain these insti-
tutions and strengthen them, so that our
people can learn those languages and
imbibe that culture to be able to go
abroad and project our own very much
Indian views.

The Prime Minister said yesterday that
we do not miss many opportunities. I
would give an example of one opportu-
nity that we have not only lost, but which
we had and which we have now almost
Tost.

You are aware, Sir, that when Goa
was liberated this country earned the
gratitude of almost all the freedom move-
ments in Africa. These days we were very
much in touch with them. What has
happened to this advantage today ? Are
we in touch with these movements ? Do
we know what is happening to them.
Having cleared foreign presence in this
country, let us not forget there are still
people in the world, many millions of
them with an urge to be free and that
we should be in constant touch with
them. Wherever we are in a position to
help them we should help and where-
ever we are not in a position to help them
we <hould be able to recommend to our
friends in the world that help should
be civen to them.

Non-alignment is perhaps not as im-
portant today when the super powers
themselves are aligned. But the one
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thing that I would like to submit in
conclusion is that this country pow
should be fully aligned. It should align
itself with the voices of those millions
in the world who want peace, prosperity
and progress. It should identify itself
with the area in which it lives, it sheuld
find its own place and not seek to exceed
it, it should define the area in which it
can have influence, it should decide the
priorities which it is going to apply to
its policies and it should put all its
efforts within these limited areas.

SOME HON, MEMBERS rose—

MR. DEPUTY-SPEAKER . The hon.
Minister—

SHRI BAKAR ALI MIRZA (Secun-
derabad) : Sir, allow me to put one
question,

MR, DEPUTY-SPEAKER: All right.
He may put his question.

SHRI BAKAR ALI MIRZA : Sir,
even though it was the chance of the
Congress to speak you gave it to the
Opposition. I want to protest about
this differentiation being made in time
allotment between the first among equals
and the last among equals.

My question is this. Is the Minister
aware that at a public meeting in Delhi
a resolution was passed in favour of
giving every assistance, diplomatic and
otherwise, to Khan Abdul Gaffar Khan?
This was sent to the Prime Minister, the
Minister of External Affairs and others.
I would like to know what action Gov-
ernment has taken on that. In this con-
nection I would like to inform the Min-
ister that this decision about partition
and referendum was taken behind the
back of both Mabatma Gandhi and
Khan Abdul Gaffar Khan. On 26th
September, 1947, Gandhiji said _lhﬂ' if
there was no other way of securing jus-
tice from Pakistan India should have to
go to war against it. He said that war
was not a joke, no one wanted war but
he can never advise anyone to put up
with injustice. On 17th Novembar,
1947. Gandhiji informred Khan Abdul
Gaffar Khan—that is after freedom—to
come to India so that he could lead non-
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cooperation movement from here, he
said : “with me or otherwise”. What
that “otherwise” can be I do not know.
He went so far to say, when he was
asked : “You arg a believer in ahimsa 7",
“I am a believer of ahimsa but my
Government is not”. That was the
pledge of the Father of the Nation, which
is dear not only to the Congress Party
but the whole country, specially to Con-
gress, May I know what steps Govern-
ment of India has decided to take in
giving help to Khan Abdul Gaffar Khan
and his Pakhtoon Movement? If it is
considered to be interference in the
affairs of another country, I would like
to know how you can allow interference
in our country when Mizos and Nagas
are being trained and armed by Pakistan
and when every effort is made to attack
India ? 1 would like to have a definite
answer. I am very sorry the Prime Min-
ister is not here, but they had advance
notice of the resolution of the public
meeting.

MR. DEPUTY-SPEAKER :  Shri
Swaran Singh.
SHRI S. KUNDU (Balasore) ; Sir,

are you not going to give me an oppor-
tunity ?

MR. DEPUTY-SPEAKER : Your
party spokesman has taken perhaps more

than his time. I do not want to say
how much time he has taken,
15 hre.

SHRI S. KUNDU: Sir, 1 have

given notice of amendments,

MR. DEPUTY-SPEAKER : Usually,
those who give notice of amendments
are given opportunities, But it is not
possible now.

SHRI S. KUNDU : I hope he will
remember me when the amendments are
taken up.

THE MINISTER OF DEFENCE
(SHRI SWARAN SINGH) : Mr. De-
puty-Speaker, Sir, it is not my intention
to go into any great detail about the
various points that have been urged.
The Prime Minister in her two speeches
yesterday had given the broad outlines
and guidelines of our foreign policy on
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essential matters, and in her intervealiun
towards the end of the debate yesterday
she tried to answer many of the points
that had been raised yesterday. I would,
therefore, like to confine myself to some
of the points that have been raised in
the debate today. I am very nappy to
find that even today, within a short
period, as many as 9 hon. Members have
participated in the debate, and they have
raised many important issues, many im-
portant problems have been touched up-
on and their views have been put for-
ward.

I would, first of all, like to touch up-
on some of the points raised by my
esteemed colleague and friend, Shri Nath
Pai. I fully agree with him on three
points that he mentioned towards the
end of his speech. These threa points
are: (1) our attitude on nuclear non-
proliferation treaty, (2) use of foreign
money inside our country for political
purposes and (3) the political stability
and economic difficulties of the country
do present a picture abroad which is not
to the liking of anyone of us and, there-
fore, the real strength of the country
lies in having stability here and in im-
proving our economic conditions,

I would only like to remind him, as
he has in fact himself stated, that on non-
proliferation treaty our position has been
very fully clarified, not only in the vari-
ous international gatherings including
the United Nations, but also in our
discussions with the representatives of the
governments concerned. I need hardly
re-state that Soviet Union, United States,
France and United Kingdom, all these
countries are fuolly aware of our attitude
towards the non-proliferation treaty. We
have said it very clearly, and I would like
to make a very brief reference only to a
part of our statement, the Government
of India statement in the United Nations
on this issue :

“A rational approach to the solution
of this problem”

—that is, nuclear disarmament
disarmament generally—

“requires that all international instru-
ments which seek to regulate and
control nuclear weapons must assure

and
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that the possessors of those weapons
must be denied that licence to conti-
nue increasing the instruments of
their threat. Nuclear disarmament
cannot be achieved by the preserv-
ation of exclusive rights, privileges
and options as such to be retained by
certain armed and powerful countries
whils measures are to be taken to
limit the actions of the threatened and
unarmed countries. It is for this
reason that India has consistently em-
phasized that any international instru-
ment which secks to deal with this
problem which would be acceptable
and which would endure must en-
sure that both nuclear and non-nu-
clear weapon powers accept obliga-
tions not to proliferate. It must be
recognised that these mutual obliga-
tions are complimentary and are two
facets of the same problem.”

We bad occasion to point out to the
international community that whereas we
are very vitally interested in preventing
horizontal proliferation of nuclear wea-
pons we are equally interested in pre-
venting vertical proliferation. If, on the
one hand, the nuclear arsenal of the
Big Powers continues to increase and
they continue to add to their nuclear
holdings by stepping up the production
of nuclear weapons . . . (Interruption)

SHRI P K. DEO (Kalahandi) :
What is vertical and horizontal proli-
feration 7

SHRI SWARAN SINGH : I am glad,
Raja Sahib is showing some interest in
this. I tried to explain the second sen-
tence. Horizontal proliferation is that
more countries start manufacturing pu-
clear weapons and vertical proliferation
is that the same countries go on adding
to their nuclear arsenal.

Whereas the nuclear powers are try-
ing to keep the option to them of verti-
cal proliferation, that is, increasing their
own nuclear holdings, they are prevent-
ing the other countries from developing
nuclear weapons. We have always urg-
ed in the international community that
this state of affairs is, to say the least,
mot fair and that this thinking must be
reversed, In view of this clear policy.
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there is no scope for any criticism of
Government policy in this respect.

With regard to the percolation of
foreign money to influence one way or
the other political events in this coun-
try, it is something which cannot be too
strongly condemned. I felt surprised
when Shri Nath Pai regarded the state-
ment of my colleague, the Home
Minister, somewhat lightly. We do not
treat this matter in that spirit, We
attach the highest importance to keep-
ing our independence and our line and
course of action being absolutely free
from any foreign influence, whether it
is money or any other influence. I
cannot state the Government's stand in
this respect more clearly.

There are several other points raised
by Shri Nath Pai and 1 would like to
refer to one or two of them. [ think
that his criticism of State visits was not
quite fair. If the total outcome of a
State visit is only the issuing of a joint
communique, which Shri Nath Pai dis-
missed as a very ordinary routine affair
and which could perhaps be handled by
an expert or a trained stenographer,
then perhaps his criticism may have
some force. But it cannot be unknown
to him—I] am sure, it is not unknown
to this hon. House and to the coun-
try—that the visits of Indian leaders
abroad as also the visits of foreign dig-
nitaries to this country are useful and
very important for a variety of reasons,
the most important being that here is
an opportunity to exchange views at
the highest level on very important
issues., I would like to remind the hon.
House of what the Prime Minister said
yesterday, namely, that all these talks
and discussions which take place at dip-
lomatic level cannot be divulged. The
communique is only on those points
upon which some public attitude has to
be taken, either of some agreement or
of some difference of opinion, Thar is
the mormal accepted pattern all over the
world. There are many other matters
which are discussed in the course of
these visits and which ure of the highest
importance because this gives an oppor-
tunity to put across our viewpoint in
front of the visiting foreign dignitary
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and also to put across our viewpoint
when our Prime Minister, Foreign
Minister or other ministers visit other
oountries,

SHRI S. KUNDU : The hon. Minis-
ter will remember that what Shri Nath
Pai meant was that cven when we go
for food agreement we take such a
huge contingent of officers that it ap-
pears that we have gome to give food
and not to bring food,

SHRI SWARAN SINGH : T wculd
like to say very clearly on this issue
that it is again an unfair assessment,
namely, that any visit abroad by Indian
ministers is only to beg for foreign aid
or to ask for food  We experienced
unprecedented difficulties in the matter
of food and even now we are facing
some economic difficulties. We  wel-
come help from whatever quartet it
comes. But it will be absolutely wrong
for anybody to imagine as if all our
foreign policy and all our postures are,
in any way, revolving around this basic
or central thing, namely, food air or
economic aid. If it comes, we welcome
that and we are in need of it for our
economic development, particularly, in
the basic sectors of our economy. I
would like to reiterate our debt of grati-
tude that we owe to many industrialised
and developed countries, like US.A,,
U.K,, Fraoce, West Germany, Soviet
Union and several others who have
helped us in giving economic aid in
vital sectors of our economy. But let
us not be misunderstood on this issue.
Our postures, our attitudes, in the inter-
national field on basic political and
burning issues have never been influenc-
ed by anything extraneous and will
never be so influenced in future, There
is no use trying to project that our pos-
tures and our attitudes are, in any way,
circumscribed or influenced by these
matters,

It should not be forgotten that the
aid-giving also, in a large majority of
cases, is the result of an assessment of
the national interest, even of the aid
giving countries, In this context, our
young colleague from Goa made some
admirable suggestions in the economic
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field. It is not as if it is only by way
of charity that the developed countries
are extending aid for the economic deve-
lopment of the under-developed couat-
ries. It is rectification of an act of in-
justice in the economic field spread over
centuries together and that, to a small
measure, is now being straightened and
it is as much in their interest as it is
in the interest of the developing coumt-
Ties. Poverty is indivisible and, if
peace and progress has to be maintained,
the widening gulf between the rich and
the poor countries has to be bridged
and it is as much in the interest of
the developing countries for a variety ot
reasons, not only moral but the ques-
tions of peace and war, the question of
maintenance of economy at a particular
level, all thess factors, are important
and it is on an overall assessment of
these factors that the aid-giving count-
ries have come forward to help the
under-developed countries. In fact,
they are not doing enough in this res-
pect and it has been our endeavour to
highlight this in the United Nations
and in the Economic and Social Coun-
cils, and also a great deal of con-
centrated effort will have to be put in
by us at the time of the UNCTAD
Conference. These are important eco-
nomic issues that face the world. Our
own attitude on these issues is well
known. I would like to stata again.
clearly, that our political postures and
our attitudes have never been deflected
by the fact that we are receiving econo-
mic aid or food aid from any country.

Another matter that was mentioned
was our state of relationship with the
United States of America and the Soviet
Union. More than one hon, Member
has referred to it. It is important
because these two countries are power-
ful countries, economically and politi-
cally, and they hold a great deal of con-
centrated power in their hands. Our
relations, both with the Soviet Union
and with the United States of America,
are friendly and there is appreciation
of our view point even when there is
some difference of opinion on important
imternational issues between us and any
of these countries. It is trus that the
international scene is changing. If there
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is less of tension now or less of the at-
mosphere of cold war, we should be

international
communities for lowering tensions bet-
weon the blocs, between the
defence blocs, as they were described.
if a nmew situation is developing
these tensions are being lowered,
see why there should be any
consternation; on the other
should be happiness over
, by the size of our country,
our geo-political situation, by the

it of correct policies, internally and
externally, will continve to have a posi-
tion of importance in all these changing
situations which might be witnessed by
us . ..

SHRI M. L. SONDHI (New Dclhi):
Are you happy about the Soviet and
American military aid to Pakistao ?

SHRI SWARAN SINGH : I think,
this was a question which could admit of
ooly one reply. How can India be
happy if Pakistan receives military aid
from Soviet Union or from United
States or, in fact, from many other
comntries ? This was a question which
was hardly of any importance, and 1
would also like to say that, according
to the information in our possession
Sowviet Union has not given any aid so
far to Pakistan; it has not even sold
anything of a military character or any
military hardware to Pakistan,

SHRI M. R. MASANI : Helicopters.

SHRI SWARAN SINGH : Heli-
copter has been discussed more than
once. Helicopter is on OGL and any
country can purchase it. You can pur-
chasg it. Anybody else can purchase it.
In this connection I would like to say
this, which is quite interesting. I did
not want to say that, but because he
picked up this ‘Helicopter’, I would say
this. I have not seen Mr. Masani very
often mentioning the heavy military and
which was given to Pakistan by way of
gift; I have not seen him condemning
strongly the military armament and mili-
tary equipment that have been gifted
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by the United States of America to
Pakistan, But the helicopter, which is
on OGL as I said earlier, is always put
forward as if they want to put the Gov-
ernment on the defensive in our relation-
ship with the Soviet Union. I cannot
approve of this attitude from one side
or the other, trying to highlight wonly
those points which might be in conso-
nance with the pet theories which they
want to propound, and they forget al-
together the other spectrum of either
help or association that might be exist-
ing between us and those countries.
This is a lop-sided presentation and we
should resist the temptation of indulging
in this.

On South-East Asia more than one
hon. Member has laid stress—several
members from both the sides of the
House. We in Government attach the
higkest importance to development of
close and friendliest of relations with
all the countries of South-East Asia, I
am glad that Mr. Nath Pai has in a be-
lated manner mentioned with approval
the work done by Mr. Chagla, Mr.
Nath Pai was prominent with his brick-
bats when Mr. Chagla held the fort, but
I am glad that, at any rate, when he is
no longer there, he is giving bougquets .

SHRI NATH PAI: Bouquets!

SHRI SWARAN SINGH: I am
very happy about it because all of us
valued very greatly the contribution
that Mr, Chagla had made in regard to
our foreign policy.

SHRI NATH PAI: Is that why he
was removed 7  You said, you valued
his contribution so much,

SHRI SWARAN SINGH : [ would
not like him to take any credit that his
brick-bats can remove a Minister. It
has not comg to that bad.

South-East Asia is a region in which
several countries are included and our
relations with almost all of them are
quite friendly and we have taken a deci-
sion that we should give even greater
importance to' our relations with the
countries in South-East Asia. We intend
to improve our relations, economic rela-
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tions, cultural relations and political re-
lations with this region and we want to
strengthen them so that this region
which is in our neighbourhood prospers
and all the progressive forces and forces
of unity, independence and sovereignty
there are strengthened, because the real
strength ‘of South East Asia lies in
strengthening the forces of indepen-
dence as a result of which all these
countries feel that they have a pride in
their own culture, in their own existence
and in their own independent line of
action.

The strength of this region does not
lie, as some countries at one time
thought, in having some sort of defence
pacts and the like, but really it lies in
developing the independence, the stren-
gth and the honour and dignity of these
countries. It is in this spirit that we
view the problems of South-east Asia.

T need hardly bring back to the minds
of hon. Members the situation that
exists in South-East Asia today, Indo-
nesia has passed through a very diffi-
cult period. There is a new govern-
ment there. They are doing their best
oot only to improve their relations with
other countries in South-east Asia but
also are grappling hard in the matter of
improving their internal economy. The
best of our wishes go to them for the
success of the task upon which they
bave embarked. It is a colossal task,
and we have assured our friends in
Indonesia that we are prepared to
participate in that venture of theirs upon
which they have embarked for streng-
thening their economy and for improv-
ing the conditions in their country. Our
relations with that country are today
very much different from what they
were before the present regime came
into power, although even at that time
we were careful always to keep the real
objective before us namely that Indo-
nesia is a large country in the South-
east Asian region, and the people of
Indonesia and India have common
bonds of history and of culture, and
they being neighbours, there should be
abiding friendship between the people
of Indonesia and the people of India.
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Burma is also experiencing at the pre-
sent moment many economic difficul-
ties. Also, there are tensions that
Burma is now experiencing from certain
quarters. We value very greatly the
independencel and friendshjp of a
neighbouring country Burma. There
have been several exchanges of visits
between the heads of governments of
the two countries, and it has always
been a great pleasure to welcome the
chairman Mr. Ne Win in our country,
and the Government and the people of
Burma also have been greatly pleased
by the visits of the heads of our Gov-
emnment to Burma. Our relations are
very close, very cordial, and we are
working in mutual interest and in a
spirit of mutual help.

As the Prime Minister has mentioned,
the Governor-General of Ceylon paid
us a visit. Our Prime Minister went to
Ceylon and paid a visit to that country.
These are very important links and we
should greatly value them.

Coming to the other countries in
South-east, Asia, for instance, countries
like Thailand, Philippines, Simgapore;
Malaysia etc, we have got very excel-
lent economic and cultural relations
Also, there is constant exchange of
views on important issues. Then, our
relations with Australia and New Zea-
land are also good. The visit of our
Deputy Prime Minister to Japan was
also very successful. All these things
show that we attach the highest fmpor-
tance to our relationship with our
neighbouring countries in the South-east
Asian region.

In the West Asian region also, our
position today is such that weo can say
with a great deal of confidence that our
relations with all the Arab countries are
excellent. There are as many as 10 Arab
countries in the North of African and
the west of Asia and our relations with
them are excellent, Our trade relations,
political relations, cultural relations etc.
are in a very excellent form, and there
is a great deal of appreciation of the
just stand that India took in the Arab-
Israel conflict when we saw the situa-
tion in the correct perspective and
raised our voice in unmistakable terms
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in favour of justice and against aggres-
sion and thus kept the banner aloft . .

. ow

SHRI M, L. SONDHI: . . . of
national humiliation,

SHRI SWARAN SINGH: . . . of
national honour. If some people think
that to connive at a country grabbing
the fruits of aggression would redound
to the honour of the country, then I
submit that they have still to know the
meaning of the word ‘honour’. Per-
haps, my hon. friend has forgotten all
tl_lal he had learnt in the foreign ser-
vice,

AN HON, MEMBER :
sense of shame,

SHRI SWARAN SINGH : Here is
a case where even today we have got
areas in Arab countries under Israel
possession, areas which are admittedly
in Arab countries. FEven the friends of
Shri M, L. Sondhi admit that they are
Arab countries, as for example,
Sinai

SHRI M. L. SONDHI : I have Arab
friends also, in Saudi Arabia, for ins-
tance.

SHRI SWARAN SINGH: 1
thought that he had written them off.
Otherwise he could not have used that
expression.

I would like to say that here is the
case where even now Israel is in occu-
pation of temritories which are ad-
mittedly Arab territories, and some of
their leaders in a flamboyant manner
say that they are not going to vacate
those territories. Can there be a more
flagrant case of aggression, in fact, not
only aggression, but gloating over ag-
gression. And here are our friends like
Shri M. L. Sondhi who say that to raise
our voice in favour of vacating the ag-
gression and depriving the Israelis of
their going ahead with the enjoyment
of the fruits of agression is a matter of
national humiliation; it is amazing that
he should use such a word as humilation.
It is humiliating to think in those
terms, '

He has no

arew
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SHRI M. L. SONDHI : I Challenge
him to fight an election on this issue
anywhere, in Jullundur, for instance.
There are countries that think that our
country has been purchased by the
Arab countries.

SHRI SWARAN SINGH: I am
very glad that Shri M. L. Sondhi who
also comes from Jullundur which is
his home town reminds me of fighting
an election in Jullundur. I have fought
six elections in Jullundur, and the only
election that Shri M, L. Sondhi has
fought is in Delhi. Therefore, I think
he does not know Jullundur, Of course,
we are proud of him because he was a
bright student of Khalsa College there
but he has now fallen in bad company
and so he has been progressively for-
getting the good things that we had
taught him. But I think he had retire-
ed himself a little because I was going
to give him a compliment for the speech
that he delivered yesterday.

SHRI RANDHIR SINGH (Rohtak):
Shri Swaran Singh has been a Minister
for nearly thirty ‘years, whereas Shri
M. L. Sondhi is not even thirty years
old,

SHRI SWARAN SINGH: 1 wish
to compliment Shri M. L. Sondhi be-
cause he had tried to salvage some of
the positions which the Jan Sangh had
progressively lost by adopting a very
reactionary policy in the international
sphere. Yesterday he did make an
attempt, though it was a feeble attempt:
I could see, the stresses and strains o©n
him from Shri Bal Raj Madhok on the
one side, from Shri Shrichand Goel
on the other and from Shri A, B. Vaj-
payee on the third side. So, he did try
to do some rope-dancing and some tight
rope-dancing at that.

SHRI M, L. SONDHI : I thank him
for taking so much interest in the Jan
Sangh If he continues that effort, I
shall be delighted because he might pos-
sibly be able to bring a cerlain measure
of realism in the otherwise highly re-
trograde and highly reactionary policics
of the Jan Sangh. This is just by the
way and I am sorry for this interlude.
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SHRI G. VISWANATHAN : He is
creating groupism in the Jan Sangh,

SHRI SWARAN SINGH: The
groups are already there .
AN HON. MEMBER : Groupism

is the monopoly of the Congress alone.

SHRI SWARAN SINGH: . . . and
I cannot forget to take notice of them.
If he does not want me to take notice
of them, I would not because the hon.
Member will find out for himself what
their position is.

Sir, coming back to the Arab-Israel
position, the Government of India’s re-
presentative in the Security Council did
a great deal in bringing realism to the
whole situation. I am very happy to
recall it, because I was at one stage
despondent as to whether the Security
Council would be able to arrive at anv
consensus about a resolution, but, ulti-
mately I am happy that a near-unani-
mous resolution was adopted by the
Security Council which has laid down
certain fundamental principles which
should be the basis for bringing perma-
nent and lasting peace in West Asia and
we should bless the efforts of the
United Nations representative who is at
the present moment engaged in very
serious and delicate talks with Israel on
the one side and the Arab countries on
the other. And let us hope that his
efforts will result in restoring normalcy
in this region,

I would like to make one position
quite clear. We have always been in
favour of safeguarding the sovereignty
and integrity of all countries in that
region and in this is included Israel, It
is wrong to suggest that we have adopt-
ed policies which are in any way anti-
Israel, in fact anti any country. We
are interested in preserving the sove-
reignty and integrity of every country
in this region and we are also inte-
rested in the use of the international
water-ways.

SHRI M. L. SONDHI: Do you
remember Tibet ?

SHRI SWARAN SINGH : Sir, we
are also intcrested in presenting the

PAUSA 2, 1889 (SAKA)

Situation (M) 9602

right of navigation in the international
water-ways for all shipping. Sir, this
is a vital route for our economy and
we are very much interested in re-
opening the Suez Canal,

SHRI NATH PAI :
also?

SHRI SWARAN SINGH : I want
Mr, Nath Paj to study that clause in
the resolution to which we are a party
in which we have said........

SHRI NATH PAI :
tion is it ?
SHRI SWARAN SINGH : This was

a joint resolution moved by many
countries,

For Israel

Whose resolu-

SHRI NATH PAI : That is our
point. Who moved it?
SHRI SWARAN SINGH : 1 think,

the British representative,

SHRI NATH PAI : It was not
India’s resolution. India’s resolution
could not have come because of your
partisan attitude. Anyway, there is a
resolution, I agree,

SHRI M. R. MASANI : You cannot
take credit for that.

SHRI SWARAN SINGH : I was
trying to inform the House about the
developments there, I am not taking
any credit for this that we did it.

SHRI NATH PAI : You were.

SHRI SWARAN SINGH : I take the
credit that we toed a line and we actu-
ally pursued a policy which ultimately
resulted in creation of a consensus.

Somehow or other, there are certain
friends in our country who would like
to give all the credit when it is a Bri-
tish resolution or a Soviet Union reso-
lution or a United States resolution,
but they would never like to consider
our own contribution which would help
them, I will be content with differing
with them,

Mr, Masani's face absolutely became
bright when I recalled that it was the
British representative, Lord Caradon’s
resolution which was approved.
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SHRIMATI LAKSHMIKANTTAM-
MA (Khammam) : We are only sorry
for you,

SHRI SWARAN SINGH : I can say,
I wish them well. I hope that the
pressure of public opinion and the opi-
nions expressed strongly in this House
will continue to instil in their minds
a greater regard and love for the re-
presentatives of their own country and
they would not always be looking round
to representatives of other countries.

SHRI M. R. MASANI : Public opi-
nion is not with you on West Asia.
You are hopelessly isolated,

SHRI SWARAN SINGH : We know
the public opinion on West Asia.

SHRI M. R. MASANI : Not quite.

SHRI SWARAN SINGH : We know
India is essentially secular and we have
always opposed forces of aggression and
have always been in favour of restora-
tion of areas which might be in the
possession of an aggressor. This is
the public opinion and merely because
there are some friends like Mr, Masani
with powerful lobbies and merely be-
cause. ...

SHR M. L, SONDHI
member Tibet.

SHRI SWARAN SINGH : From the
desert you go the plateau. I will come
to the plateau also. - Rest assured I
will not leave that,

. Please re-

It is wrong to say, and it is an injus-
tice to the Indian people, wedded as

they are to secularism and to the sup- -

port of progressive forces, that they are
in this respect with Israel and not with
the Arabs. -

SHRI M. R. MASANI :
neutral, they are objective.

SHRI SWARAN SINGH : That is
the greatest disservice that is being
done, because the good that the Go-
vernment wants to achieve iz sought to
be belittled and clouded by expressions
of opinion of this nature which I
strongly repudiate. Otherwise, so far
as the West Asian situation is concem-

EEENE Y]
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SHRI NATH PAI : You were divert-
ed by Mr. Masani. You were making
a very important statement which was
a new line of thinking for us. Would
you kindly tell us more about it. You
said this Government stands by the
right of all nations to use international
waterways, Do we understand that
even Israel is included when you say all
nations?

SHRI SWARAN SINGH : The words
of the resolution are quite clear.

SHRI M. L. SONDHI : Why not
give a direct answer?

SHRI SWARAN SINGH : I know
how to give a direct answer, and also
to give an indirect answer.

SHRI NATH PAI : You specialise
in it, that is our worry.

SHRI SWARAN SINGH : I had
something to do with the formulation
and evalution of some of these princi-
ples which are incorporated in the Se-
curity Council resolution, and there is
now a concensus that the international
water-ways should be open for innocent
navigation, for normal trade, to all
countries, It is quite another considera-
tion, to which I did not want to refer
at this stage, because 1 do not want
to prejudice the ultimate success of the
negotiations that might be undertaken
by the UN. representative, namely
what other conditions could be super-
imposed which could be based either
on national security or defence or other
matters, they are matters of detail, So,
I would not like at this stage to say
anything more on that. The words of
the resolution and the principle that is
incorporated in one of the clause is
quite clear, and I would suggest that
that may be studied caerfully. I am
not saying anything new, All these
points, sovereignty and integrity of all
States, the use of international water-
ways, restoration to position before the
aggression took place, these are all in-
corporated in the resoltuion which has
been approved even by those countries
for whom Mr, Masani has a better
word than India. All these countries
have approved that resolution.
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I would like now to say a few words
about the policy on Tibet. It happen-
ed to be here when Mr. Sondhi was

making his speech, and 1 was very much
intrigued to notice that he thought that

I was anti-Tibet, a litle more anti-
Tibet, and that perhaps Mr. Chagla
was a little more pro-Tibet, It is

amazing that the assessment should be
based on these considerations. Mr.
Sondhi or his other collegues in the
Jana Sangh may be anti-many countries,
because unfortunately some of their
programmes are negative. And here
was a young friend from East Pakistan
who was describing our policy towards
Pakistan. ...

B. K. DASCHOWDHURY : I am
not from East Pakistan, I am from West
Bengal.

SHRI SWARAN SINGH : It was
a slip of the tongue, it will not be
there on the record, I will correct it
(Interruptions).

AN HON. MEMBER : Colossal
ignorance,

SHRI SWARAN SINGH : There are
many friends who came from West
Pakistan and they are now in West
Bengal, Anyhow, this was a slip of the
tongue on my part, and I am very grate-
ful to Mr. Gupta to remind the House
of it and ridicule it, because that is the
level to which he goes.

Mr. Sondhi and several other friends,
1 will npot name them, are somehow or
other in the grip of a phobia of anti-
something. Either their approach is anti-
‘China or anti-Tibet or pro-Tibet or anti-
Pakistan or pro-Pakistan. That is not
the attitudé of the Government of India.
None of us is either pro-Tibet or anti-
“Tibet. We see the situation in its proper
perspective, Here is a country which is
our neighbour. And people talk lightly
about the treaties entered into and the
declarations entered into and suddenly,
if it is inconvenient to them, they say,
“you scrap this; you cancel this; you
repudiate this treaty.” It was my friend
from Cooch-Behar who said that the
Nehru-Liaquat Pact should be scrapped
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It was said that the Tashkent Declara-
tion is quite useless, “You forget about
it.”

AN HON. MEMBER : It is correct.

SHRI SWARAN SINGH : If such
a thing is correct, then it is a highly
irresponsible thing and no government
can be credible if they are going to
scrap the treaties entered into, merely
because it is inconvenient or it is un-
comfortable, (/nterruption). That is a
spirit which we should eschew. I say
in all seriousness, not as a point of
argument.

SHRI M. L. SONDHI : You are
evading Tibet.
SHRI SWARAN SINGH : I am

coming to that. Because there is 2
treaty, because you are erroneously
adopting a policy, we should forget the
terms of the treaty ! Mr. Deputy-
Speaker, Sir, 1 say this in all serious-
ness. This is a light-hearied manner
which is shown when they say that the
agreements that we entered into with
other countries, whether it is the Nehru-
Liaquat Pact or our agreement on bor-
ders or the Tashkent Declaration,

SHRI M. R. MASANI : Or the
Privy purse ?
SHRI SWARAN SINGH : Inter-

nal matters, we shall discuss when we
discuss the internal matters.

AN HON, MEMBER: It is a
breach of privilege.

SHRI SWARAN SINGH : Internal
economic matters and our attitude to-
wards thom are separate malters, What
is Mr. Masani’s argument? Does he
mean that I should dishonour all the
agreements we entered into with others
outside, and honour omly all the agree-
ments entersd ilo inside?

SHRI M. R MASANI : AlL

SHRI SWARAN SINGH : 1 am not
going to do it. Inside the country, this
Parliament is sovereign, and any eco-
nomic “isue is a matter which can be
finally and firmly and unalterably de-
cided by Parliument, if Parliament, in
its wisdom, one day decides to do away
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with private property, or nationalise
banks or remove the privy purse, it is
the prerogative of Parliament, There
is no question of agreement or non-
agreement in these matters, because the
Constitution is supreme and Parliament
is supreme. You can take any decision
you like. But I would like to remind
the hon. House that this Parliament has
to honour the international agreements.
I would beg of the hon, Members, even
those who disagree with the Govemn-
ment, not to lightly challenge the com-
cluded treaties and agreements, and
they should not urge that these should
be got over.

SHRI NATH PAI : I agree,

SHRI SWARAN SINGH : You
agree, but there are several others who
do not, That is my difficulty. I have
to see in many directions. If you are
the only man whom I have to satisfy
then I will finish the thing in a short
while, But there is a wide spectrum
and some one wants to pull in one di-
rection and some others in the other
direction.

SHRI NATH PAI : You are look-
ing for loopholes in order to evade the
issue. Mr. Deputy-Speaker, Sir, the
Minister is saying that the treaties that
India has entered imto with other coun-
tries should not be disrcgarded, 1
agree. We subscribe to it, But let him
answer this question : was there a stipu-
lation on the part of India in the treaty
we entered into with China ip 1954
to see that the personality, the entity
and the freedom of the people of Tibet
is destroyed? I would like to know the
clause in which we have agreed to
that.

SHRI SWARAN SINGH : This is
not a new point. This has been discus-
sed several times.

SHRI NATH PAI ; Is it?

SHRI SWARAN SINGH : Yes. I
can quote chapter and verse when this
point was gone into in the course of
the debates. 1 myself have handled it
more than once here. Our treaty with
China on Tibet s quite clear : we have

DECEMBER 23, 1967

Situation (M) 9608

accepted certain Chinese position in
relation to Tibet,

SHRI M. R. MASANI : Shame,

SHRI SWARAN SINGH: He is
shouting, “shame.” What I am saying

15—

SHRI RANIJIT SINGH (Khalilabad) :
Sabash.

SHRI SWARAN SINGH : Even if
it is sabash, I will be sorry. Even if
the sabash is from Mr, Sondhi or Mr.
Masani, I will be sorry because it means
that I have done something which is
incorrect,

SHRI M. L. SONDHI : Sir, you are
getting allergic to me. Mr. Ranijit
Singh said sabash.

SHRI SWARAN SINGH: I am in a

rather difficult position to choose bet-
ween the two. I have been in charge of
External Affairs and Mr. Sondhi has
been in the foreign service. Now I am
Defence Minister and Mr. Ranjit Singh
has been in the Army. I have to keep
a balance between the two.

Coming to the treaty with China on
Tibet, we had taken a certain attitude
with regard to Tibet after taking into
consideration  everything -— historical
background, documents, etc., and even
the McMahon line on the eastern sidc
of our border; there were talks with
Tibetans, I do not want to go into all
these details, All those matters are
known to the House, If there has been
a conflict later on, to get away from
that treaty is a suggestion which is most
fantastic. Even if any particular clause
of that treaty has not been actually
adopted by any country, whether that
entitles us to smash that {reaty, to
obliterate it . . .(Inferruptions).

MR. DEPUTY-SPEAKER :
should be no more interruptions.

SHRI SWARAN SINGH: I want
to make it, clear that notwithstanding
all these pressures that are mounted
from time to time our policy on Tibet
continues to be what it was. We
cannot recognise Dalai Lama as the
head of an emigre government, because

There
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there is no such government. This mat-
ter has been clarified more than once.

SHRI M. L. SONDHI: The public
opinion in the Congress Party is in
favour of Tibet. You are against Tibet.
(Interruptions).

MR. DEPUTY-SPEAKER : You
were not a member then; this issue was
discussed threadbare since 1958.

SHRI KANWAR LAL GUPTA
(Delhi Sadar) : The Chair is not ex-
pected to reply, Sir. It is for the minis-
ter to reply.

MR. DEPUTY-SPEAKER : Again
and again I requested Mr. Sondhi not
to interrupt. You will have to resume
your seat.

Y AT A : A WA, W
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SHRI M. L, SONDHI ;: Mr, Swaran
Singh has a vendetta against Tibet. He
is anti-Tibet. The Dalai Lama is not
safe as long as Mr. Swaran Singh is
there. The Dalai Lama is a prisoner
in India. Mr. Chagla was pro-Tibet .
. « . (Interruptions).

MR. DEPUTY-SPEAKER : This
matter was discussed umpteen times.
Mr, Gupta, please resume your seat.
Nothing will go on record now, ([Inter-
ruptions) . **

SHRI SWARAN SINGH : Mr.
Deputy-Speaker, Sir, it is better to know
our mind and to know our policy clear-
ly. Any amount of confusion or any
amount of lack of appreciation is not
good. There can be a differcnce of
opinion, but there should be no mis-
apprehension about a particular policy
that we pursue. We have our diffe-
rences with China. China is in illegal
occupation of our territory. They are
mounting pressures on us in a variety of
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ways. Collusion between China and
Pakistan is there. All these factors are
known to us and to the country. But
let our judgment, let our attitude not
be clouded on issves about which there
is no scope for confusion, If we get
confused on every issue, then we are
not serving the country, we are not
serving the national interest.

Take this question of recognition of
Formosa. The Prime Minister explain-
ed this matter, It is surprising that it
was again raised here. The essential
point there is that the Government in
Formosa claims that they are the right-
ful and the only Government of the
whole of China including the vast main-
land of China. It will be fantastic if
we are to accept that claim. It is on
account of this fact that they are in the
United Nations, in fact they are repre-
sented in the Security Council, that they
make this claim. But will it be realistic
for us. And, on this most sensitive
issue that affects us daily—I think it
will do some good to my friends from
Jan Sangh if they know this—the
border question, the position of the
Formosan Government is precisely the
same as that of the Peking Government.

SHRI M. R. MASANI: Not, it is
not true,

SHRI KANWAR LAL GUPTA: Not
at all, it is false,

SHRI SWARAN SINGH: Shri
Gupta is not yet a representative of the

Formosan Government. He is an hon.
Member of this House.
SHRI KANWAR LAL GUPTA:

Are you their representative ?

SHRI SWARAN SINGH: I have
talked with their Foreign Minister as
Foreign Minister and I know their views.
I say this in all solemnity that the only
difference they make is this. It is in
their published books.

SHRI M, R. MASANI : No. That is
not correct,

**Not recorded
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SHRI SWARAN SINGH : It is
amazing that friends from the Swatantra
Party and Jan Sangh are trying to de-
fend the Fommosan attitude on this
issue, The important question for us
to remember is, irrespective of their
stand, I repeat, that their stand on this
Sino-Indian border dispute is the same.
The Formosan view is the same, They
also claim the same area which the
Peking Government is claiming, At any
rate, here is a Government which claims
to say that their writ runs over the whole
of China. Whether we are at peace or
in conflict or exchange of arms—it is
with the Chinese army—how can we
ignore hard reality of fact, hard reality
of geography, hard reality of posi-
tions at the border. It is amazing that
those people who ask us to recognise
Formosa as the legitimate Government
of the whole of China . . .

SHRI KANWAR
Only for Formosa.

LAL. GUPTA:

SHRI SWARAN SINGH : That
they do not say, that they are only in
Formosa. Shri Gupta does not know
the Formosan mind on this issue. 1
am very sorry. 1 canmot go to their
help.

SHRI KANWAR LAL GUPTA: 1
know your mind.

SHRI NAMBIAR (Tiruchirappalli) :
Recognise the Government of Formosa
and the Chinese army may withdraw
from our border. That possibility is
there. Why don't you try that?

SHRI SWARAN SINGH: I will
commend the observation of an impor-
tant Member of the Opposition to an-
other Member of the Opposition. That
is all that I can say. I will be glad if
both of them were to combine, and whe-
ther it is Formosa or . . .

SHRI NATH PAI : We can pay you
in the same coin, You recommend
your view, to the Deputy Leader of the
Congress Party, on Tibet as the view of
the Defence Minister of Government,
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SHRI SWARAN SINGH : I am very
glad that Shri Nath Pai is in a some-
what lighter mood now, because he
had become very tense at one stage, I
want to say this in clear ferms that our
position with regard to Formosa and our
position on Tibet remains the same, be-
cause raising these issues does not help
us. In fact, it embarrasses us in the
international community. A great deal
of harm is done by doing that. The
opposition has not clearly understood all
these issues.

There were several other unimportant
matters, unimportant in the sense that
they were not policy matters, and it is
not my intention to go into any great
detail about them. Buat I would like to
say one or two things about Pakistan.

I was greatly disturbed when I found
the hon. Member from Cooch Behar
saying that there was unrest in East
Pakistan and that was the time when
India should have helped the process of
insurgency, or whatever it was, in East
Pakistan. 1 would appeal to this hon.
House to view this thing in its proper
perspective, and it will be a very dange-
rous principle for us to adopt that we
should interfere in the internal affairs
of another country, We tell others
“what business has Pakistan to give arms
to Mizos or Nagas 7°. Every day we
take it up with the Government of Pak-
istan and we say that it is 3 very wrong
policy that they are pursuing. When we
claim that this is a wrong policy, can
you suggest that we have to pursue a
similar wrong policy when it deals with
Pakistan territory ? It will be very
wrong for us to view this matter in that
perspective. Pakistan is our meighbour.
We do have an unfortunate state of rela-
tionship with Pakistan, Yet, as our
Prime Minister has stated more than
once, it is the desire of the Government
of India, and I hope also of the people
of India, that the two countries should
live in peace, in friendship as good
neighbours,

AN HON. MEMBER : Not at any
cost,

SHRI SWARAN SINGH : That is
the desirable objective to have. To get
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irritated over things that we do not
like and to suggest doing in another
country something which we do not
like to be done in our country by an-
other country, it is not a great virtue; in
fact, it is a wrong approach. We should
not give up our basic policy and princi-
ples in this respect. We have to pursue
our basic policy, because that is the
only correct policy in  international
affairs, not to interfere in the internal
affairs of another country. We should
not interfere in the internal affairs of
Pakistan. Their relations with East
Pakistan is a matter entirely for them
to decide. What measure of autonomy
East Pakistan or West Pakistan gets, it
is entirely a matter for them to decide
just as in relation to Nagaland, Maha-
rashtra, Punjab or Haryana, whatever
re-organisation we make is entirely for
us, for this Parliament, to decide. How
will we react if there is any imterference
in our affairs by a foreign power ? So.
what we expect others to do unto us,
we should do to others. So, there
cannot be any justification for suggest-
ing that we should interfere in these
matters, In fact, these are the voices
which are exploited against India; these
are the voices which are used against
India. India is always projected in
this light, that India has not reconciled
herself to the fact of partition and it
still continues to have some sort of lur-
king desire in its mind to und this
partition. So, this is a wrong policy, a
bad policy from our national point of
view. It comes in the way of develop-
ment of good-neighbourliness between
India and Pakistan, We should not do
that,

A great deal has been said about
enclaves. 1 want to make the position
quite clear, We entered into a solemn
agreement with Pakistan to exchange
the enclaves. We stand by that agree-
ment and we will honour that agree-
ment, whatever happens, In fact, the
Parliament amended this Constitution
and has ratified the agreement on en-
claves. It is unfortunate that the mat-
ter bas been prolonged. Some litigation
is still going on, unfortunately, in the
High Court of Calcutta. After this
sovereign Parliament, as the amender of
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the Constitution, has ratified that agree-
ment, it does not lie in the mouth of
any hon. Member, however irritated he
might be, to suggest that we should do
away with all those agreements and that
we should look at the whaole thing de

nove,
16 Hrs.

It is a very, very dangerous approach
and 1 would beg of hon. Members not
to slip into this temptation with a view
to scoring the deal in a lmited man-
ner, You will be harming the interests
of the country in the long run . .
(Interruption). In these international
affairs if we give up sanity, if we give
up the sanctity of agreements and if
we are carried away by the moment,
ultimately we have to pay a bigger
price.

In this short time, Sir, I have tried
to cover most of the points. I oppose
all the substitute motions that have been
moved except the one moved by my
hon. friend, Shri Chintamani Panigrahi.

SHRI M. R. MASANI : 1 want to
draw the attention of the hon, Minister
to substitute motion No. 13 which he
approves of. It says :—

“This House, having considered
the present international situation and
the policy of the Government of
India in relation thereto approves the
same.li

Is he asking the House to approve of
the international situation, involving the
occupation of Indian territory by China
and Pakistan and of Arab territory by
Israel ? Are you approving of the inter-
national situation also ?

SHRI SWARAN SINGH : 1 think,
Shri Masani has been carried away by
dialectics. The international situation
has been discussed, There is no clause
artifying any particular attitude of the
Government of India. This is the nor-
mal form in which approval is given to
the policy of the Government of India.

MR. DEPUTY-SPEAKER : There
is something which I would call vague-
ness in it. Will you correct it?
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SHRI P. K. DEO: How can it be
corrected at this stage ?

MR. DEPUTY-SPEAKER : We
approve the policy. That is the main
question, He will take the leave of thc
House to amend it,

SHRI M. R, MASANI :
time comes,

MR. DEPUTY-SPEAKER : Yes

is is not the normal formula; there
is a slight need for amendment. We
will do it with the approval of the
House.

When the

Now, there are substitute motions by
Saravashri Sequeira, Masani, Goel,
Bharati, Kundu, Shastri and Shiva Chan-
dra Jha. Shall I put all of them to-
gether to the vote of the House?

SHRI M. R. MASANI: No, Sir.
We arc pressing our substitute motions
Nos. 2 and 4 to a vote,

SHRI S, KUNDU : I am also press-
ing my substitute motion, No. 10, to a
vote,

SHRI SHRI CHAND GOEL
(Chandigarh) : We want our substitute
motion to be put separately,

Division No. 33]
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SHRI M. R. MASANI: It is the
same as No. 2.

MR. DEPUTY-SPEAKER : It is

more or less covered by Shri Masani's.
Only the wording is slightly different.
SHRI SHIVA CHANDRA JHA :

(Madhubani) : I want my substitute
motion to bg put separately,

SHRI B. K. DAS CHOWDHURY :
My substitute motion, No. 1, should also
be put separately,

MR. DEPUTY-SPEAKER : Now, I
will first put the disapproval motions to
the vote of the House, The first one is
by Shri Masani.

The question is :

That for the original motion, the
following be substituted, namely ;:—
“This House, having considercd
the present internatiomal situation
and the policy of the Government
of India in relation thereto, dis-
approves of ‘the policies pursued
by the Government in recent
months.” (2)

The Lok Sabha divided :

[16.10 Hrs.

AYES

Amat, Shri D.

Amersey, Shri M.

Amin, Shri Ramchandra J.
Behera, Shri Baidhar

Bharat Singh, Shri

Bharti, Shri Maharaj Singh
Brij Bhushan Lal, Shri

Brij Raj Singh-Kotah, Shri
Dandeker, Shri N.
Daschowdhury, Shri B. K.
Deb, Shri D. N.

Deo, Shri K. P. Singh

Deo, Shri P. K.
Dhrangadhra, Shri Sriraj Meghrajji
Goel, Shri Shri Chand
Gowd, Shri Gadilingana
Guha, Shri Samar

Gupta, Shri Kanwar Lal
Kachwai, Shri Hukam Chand
Khan, Shri H. Ajmal

Khan, Shri Zulfiouar Alj
Koushik, Shri K. M.
Kundu, Shri S.

Kunte, Shri Dattatraya
Kushwah, Shri Y. S.
Lakkappa, Shri K,
Mahato, Shri Bhajahari
Maiti, Shri 5. N.

Majhi, Shri M.

Masani, Shri M. R.
Misra, Shri Srinibas
Mohamed Imam, Shri J.
Mohan Swarup, Shri
Muthusami, Shri C.
Naik, Shri G. C.

Naik, Shri R. V.
Onkar Singh, Shri
Parmar, Shri D. R.
Puri, Dr. Surya Prakash
Ranjit Singh, Shri
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Rao, Shri V. Narasimha
Ray, Shri Rabi
Samanta, Shri S. C.

Sen, Shri Deven

Sharda Nand, Shri
Shastri, Shri Prakash Vir

Ahirwar, Shri Nathu Ram
Arumugam, Shri R. S.
Awadesh Chandra Singh, Shri
Babunath Singh, Shri
Bajpai, Shri Shashibhushan
Barupal, Shri P. L.
Baswant, Shri

Bhakt Darshan, Shri
Bhargava, Shri B. N.
Bhattacharyya, Shri C. K.
Bhola Nath, Shri

Brahma, Shri Rupnath
Buta Singh, Shri

Chanda, Shri Anil K.
Chanda, Shrimati Jyotsna
Chandrika Prasad, Shri
Chatterji, Shri Krishna Kumar
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.
Chavan, Shri Y. B.
Choudhury, Shri J. K.
Drasappa, Shri Tulsidas
Dass, Shri C.

Deoghare, Shri N. R.
Deshmukh, Shri B. D.
Deshmukh, Shri K. G.
Deshmukh, Shri Shivajirao S.
Dinesh Singh, Shri
Dwivedi, Shri Nageshwar
Ering, Shri D.

Gajraj Singh Rao, Shri
Ganesh, Shri K. R.
Gautam, Shri C. D.

Gavit, Shri Tukaram
Ghosh, Shri Bimalkanti
Ghosh, Shri P. K.

Ghosh, Shri Parimal

Girja Kumari, Shrimati
Gowda, Shri M. H.*
Gupta, Shri Lakhan Lal
Gupta, Shri Ram Kishan
Hari Krishna, Shri
Hazarika, Shri J. N.

Hem Raj, Shri
Himatsingka, Shri

—_—
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Shastri, Shri Raghuvir Singh
Shivappa, Shri N.

Singh, Shri J. B.

Sondhi, Shri M. L.

Thakur, Shri P. R. i

NOES

Jadhav, Shri Tulshidas
Jagjiwan Ram, Shri

Jamir, Shri S. C.
Kahandole, Shri Z, M.
Kamble, Shri

Kamala Kumari, Shrimati
Karan Singh, Dr.

Kasture, Shri A. S.

Katham, Shri B. N.
Kavade, Shri B. R.

Kedaria, Shri C. M.

Khan, Shri M. A,

Kinder Lal, Shri

Kotoki Shri Liladhar
Krishnan Shri G. Y.

Kureel Shri B. N.
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Laxmi Bai, Shrimati
Maharaj Singh, Shri

Mahida, Shri Narendra Singh
Malimariyappa, Shri
Mandal, Dr. P. -
Mandal, Shri Yamuna Prasad
Mane, Shri Shankarrao
Manikya Bahadur, Shri
Masuriya Din, Shri

Mehta, Shri Asoka

Mehta, Shri P. M.

Melkote, Dr.

Menon, Shri Govinda
Minimata Agam Dass Guru, Smt.
Mirza, Shri Bakar Ali
Mishra, Shri Bibhuti

Mighra, Shri G. S.
Mohinder Kaur, Shrimati
Mohsin, Shri

Mrityunjay Prasad, Shri
Murti, Shri M. S.
Naghnoor, Shri M. N.
Oraon, Shri Kartik
Padmavati Devi, Shrimati
Pandey, Shri K. N.

Pandey, Shri Vishwa Nath
Panigrahi, Shri Chintamani

*Wrongly voted for ‘NOES'
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Pant, Shri K. C.
Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri
Patil, Shri Anantrao
Patil, Shri C. A.

Patil, Shri S. B,

Patil, Shri S. D

Patil, Shri T. A.
Pramanik, Shri J. N.
Radhabai, Shrimati B.
Raj Deo Singh, Shri
Ram Kishan, Shri
Ram Subhag Singh, Dr.
Ram Swarup, Shri
Ramshekhar Prasad Singh, Shri
Randhir Singh, Shri
Rao, Shri K. Narayana
Rao, Shri Thirumala
Reddi, Shri G. S.
Reddy, Shri P. Antony
Rohatgi, Shrimati Sushila
Roy, Shrimati Uma
Saha, Dr. S. K.

Saigal, Shri A, S.
Sanghi, Shri N K.

Sanji Rupji, Shri
Sankata Prasad, Dr.
Sapre, Shrimati Tara
Sarma, Shri A. T.

MR. DEPUTY-SPEAKER : The *re-
sult of the Division is :

Ayes 51

Noes 149

The motion was negatived
MR. DEPUTY-SPEAKER : Now, I

put Amendments Nos. 7 and 8 together
to the vote of the House.

The substitute motions Nos. 7 & B were
put and negatived.

MR. DEPUTY-SPEAKER : I wil
now put Mr, Kundu's amendment to the
vote of the House, Amendment No. 10.

SHRI S. KUNDU : Please read it
©out, Sir.

MR. DEPUTYASPEAKER : The
-question is :
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Savitri Shayam, Shrimati
Sayeed, Shri P, M.
Sayyad Ali, Shri

Sen, Shri Dwaipayan
Sen, Shri P. G.
Sethuramae, Shri N.
Shambhu Nath, Shri
Sharma, Shri M. R.
Shastri, Shri B. N.
Shastri, Shri Ramanand
Sheo Narain, Shri

Sher Singh, Shri

Sheth, Shri T. M.
Shinkree, Shri

Shiv Chandika Prasad, Shri
Singh, Shri D. N.

Singh, Shri D. V.

Snatak, Shri Nar Deo
Supakar, Shri Sradhakar
Sursingh, Shri

Swaran Singh, Shri
Uikey, Shri M. G.
Ulaka, Shri Ramachandra
Venkatasubbaiah, Shri P.
Verma, Shri Balgovind
Verma, Shri Prem Chand
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadab, Shri N. P.

That for the original motion, the

following be substituted, namely :—

“This House, having considered the
present international situation and the
policy of the Government of India in
relation thereto, is of the opinion that
the Government has failed to—

(a) project the right image of
India abroad by not pursuing
a correct non-aligned policy in
the international sphere;
evolve & correct policy to-
wards the Afro-Asian coun-
tries.” (10)

The motion was negatived

MR. DEPUTY-SPEAKER : I wil

now put Mr. Shiv Kumar Shastri’s

amendment to the vote of the House,
Amendment No, 11.

(b)

*The following Members also recorded their votes :—

Ayes—Sarvashri Nath Pai,
Kothari and Bansh Narain Singh.
Noes—Shrimati Ganga Devi.

Arjan Singh Bhadoria,

M. H. Gowda, S. S.
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MR. DEPUTY-SPEAKER :
question is :

That for the original motion, the fol-
lowing be substituted, namely :—

“This House, having considered
the present international situation and
the policy of the Government of
India in relation thereto, disapproves
of the foreign policy of the Govern-
ment because the Government has
failed to protect the interests of India
in the West Asia and the South-East
Asia."(11)

The motion was negatived
MR. DEPUTY-SPEAKER : I will
oow put Mr. Shiva Chandra Jha's

amendment to the vote of the House,
Amendment No. 12,

The question is :

That for the original motion,
following be substituted, namely :—

“This House, having considered the
present international situation and the
policy of the Government of India in
relation thereto, is of the opinion that
the Government of India has failed
to—

(a) give up its pusillanimous poli-
cy in voicing for the cause of
democracy and  socialism,
wherever they are endangered;
and

International

The

the
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The motion was negatived

MR. DEPUTY-SPEAKER : Now I
will put Mr. B. K. Daschowdhury's
amendment to the vote of the House,
Amendment No. 1. This is a long one.
The hon. Member himself may read it
out.

SHRI B. K. DASCHOWDHURY :
It is mot necessary to read it out. You
may put it to the vote of the House,

MR. DEPUTY-SPEAKER : I now
put Amendment No. 1 to the vote of
the House.

The substitute motion No. 1 was put
and negatived

MR. DEPUTY SPEAKER : I will
now put Amendment No, 4—Mr.
Masani’'s Amendment—to the vote of
the House.

The question is :

That for the original motion, the fol-
lowing be substituted, namely :—

“This House, having considered the
present international situation and the
policy of the Government of India in
relation thereto, is of the view that
the recent agreement between the
Press Information Bureau of the
Indian Government and the Soviet
news and feature agency Novosii
should be revoked and a thorough
enquiry made into the circumstances
leading to the signing of this agree-
ment.” (4)

The Lok Sabha divided :

[16. 19 Hrs.

AYES

(b) speak for the revival of the
democratic =~ Government in
Nepal and the release of Shri
B. P. Koirala.” (12).
Division No. 34]
Amat, Shri D,

Amersey, Shri M.

Amin, Shri Ramchandra J.
Bansh Narain Singh, Shri
Behera, Shri Baidhar
Bharat Singh, Shri

Brij Bhushan Lal, Shri
Brij Raj Singh-Kotah, Shri

Dandeker, Shri N.
Daschowdhury, Shri B, K.
Deo, Shri K. P. Singh
Deo, Shri P. K.

Deo, Shri R. R. Singh
Goel, Shri Shri Chand
Gowd, Shri Gadilingana
Gowda, Shri M. H.
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Guha, Shri Samar
Gupta, Shri Kanwar lal
Imam, Shri J. M.
Kachwai, Shri Hukam Chand
Khan, Shri H. Ajmal
Koushik, Shri K. M.
Kunte, Shri Dattatraya
Kushwah, Shri Y. S.
Maiti, Shri S. N.
Majhi, Shri M.
Masani, Shri M. R.
Meghrajji, Shri

Misra, Shri Srinibas
Muthusami, Shri C.
Naik, Shri G. C.
Naik, Shri R, V.

Adichan, Shri P, C.
Ahirwar, Shri Nathu Ram
Arumugam, Shri R, S.
Awadesh Chandra Singh, Shri
Babunath Singh, Shri

Bajpai, Shri Shashibhushan
Barua, Shri R.

Barupal, Shri P. L.

Baswant, Shri

Bhakt Darshan, Shri
Bhargava, Shri B. N.
Bhattacharya, Shri C. K,
Bhola Nath, Shri

Birua, Shri Kolai

Brahma, Shri Rupnath

Buta Singh, Shri

Chanda, Shri Anil K,
Chanda, Shrimati Jyotsna
Chandra Shekhar Singh, Shri
Chandrika Prasad, Shri
Chatterji, Shrj Krishma Kumar
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D. R.

Chavan, Shri Y. B.
Choudhury, Shri J. K.
Dasappa, Shri Tulsidas
Dass, Shri C,

Deoghare, Shri N, R.
Deshmukh, Shri B. D.
Deshmukh, Shri K. G.
Deshmukh, Shri Shivajirao S.
Diesh Singh, Shri

Ering, Shri D.

Gajraj Singh Rao, Shri
Ganesh, Shri K. R,

Gautam, Shri C. D.

Govit, Shri Tukaram

Ghosh, Shri Bimalkanti
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Onkar Singh, Shri
Parmar, Shri D. R,
Puri, Dr. Surya Prakash
Ramani, Shri K.

Ranjit Singh, Shri

Rao, Shri V. Narasimha
Samanta, Shri S. C.
Sequeira, Shri

Sharda Nand, Shri
Shastri, Shri Prakash Vir
Shastri, Shri Raghuvir Singh
Shivappa, Shri N,

Singh, Shri J, B.
Sondhi, Shri M. L.
Thakur, Shri P. R.
Viswanathan, Shri G.

Ghosh, Shri P. K.
Ghosh, Shri Parimal
Girja Kumari, Shrimati
Gupta, Shri Indrajit
Gupta, Shri Lakhan Lal
Gupta, Shri Ram Kishan
Hari Krishna, Shri
Hazarika, Shri J. N,
Hem Raj, Shri
Himatsingka, Shri
Jadhav, Shri Tulsidas
Jagjiwan Ram, Shri
Jamir, Shri S, C.
Kahandole, Shri Z. M.
Kamble, Shri

Kamala Kumari, Shrimati
Karan Singh, Dr.
Kasture, Shri A. S,
Katham, $Shri B. N,
Kavade, Shri B. R.
Kedaria, Shri C. M.
Khan, Shri Latafat Ali
Khan, Shri M. A,
Kinder Lal, Shri

Kotoki, Shri Liladhar
Krishnan, Shri G, Y.
Kureel, Shri B. N.
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Laxmi Bai, Shrimati
Maharaj Singh, Shri
Mahida, Shri Narendra Singh
Malimariyappa, Shri
Mandal, Dr. P.

Mane, Shri Shankarrao
Manikya Bahadur, Shri
Marandi, Shri

Masuria Din, Shri
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Mehta, Shri Asoka
Mehta, Shri P, M.
Melkote, Dr.

Menon, Shri Govinda

PAUSA 2, 1889 (SAKA)

Minimata, Shrimati Agam Dass Guru

Mirza, Shri Bakar Ali
Mishra, Shri Bibhuti
Mishra, Shri G, S.
Mohsin, Shri

Mohinder Kaur, Shrimati
Mrityunjay Prasad, Shri
Murthi, Shri B. S.
Nageshwar, Shri
Naghoor, Shri M, N.
Nair, Shri Vasudevan
Narayanan, Shri

QOraon, Shri Kartik
Padmavati Devi, Shrimati
Pandey, Shri K, N.
Pandey, Shri Sarjoo
Pandey, Shri Vishwa Nath
Panigrahi, Shri Chintamani
Pant, Shri K. C
Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri

Patil, Shri A, V.

Pital, Shri C. A.

Patil, Shri N. R_

Patil, Shri S, B.

Patil, Shri S. D.

Patil, Shri T. A.
Pramanik, Shri J, N.
Radhabai, Shrimati B
Raj Deo Singh, Shri
Ram Kishan, Shri

Ram Subhag Singh, Dr.
Ram Swarup, Shri
Randhir Singh, Shri
Reddi, Shri G. S.
Reddy, Shri P. Antony
Rohbatgi, Shrimati Sushila

MR. DEPUTY-SPEAKER :
Ayes : 48;

resuit* of the Division is :
Noes : 160.

The

The motion was negatived

MR. DEPUTY-SPEAKER
now put Mr., Sequrira’s
motion No. 9.

: T shall
substitute

tamani Panigrahi.
ment to it

Situation (M)

Roy, Shrimati Uma

Saha, Dr. S. K,

Saigal, Shri A. S,
Sambhali, Shri Ishagq
Sanghi, Shri N. K.
Sanjit Rupji, Shri
Sankata Prasad, Dr.
Sapre, Shrimati Tara
Sarma, Shri A, T.
Savitri Shyam, Shrimati
Sayeed, Shri P. M,
Sayyad Ali, Shri

Sen, Shri Dwaipayan
Sen, Shri P. G.
Sethuramae, Shri N.
Shambhu Nath, Shri
Sharma, Shri M. R.
Sharma, Shri Ram Avtar
Shastri, Shri B, N,
Shastri, Shri R.

Shastri, Shri Ramanand
Sheo Narain, Shri

Sher Singh, Shri

Sheth, Shri T. M.
Shinkre, Shri !
Shiv Chandika Prasad, Shri
Siddeshwar Prasad, Shri
Singh, Shri D. N.
Singh, Shri D. V,
Snatak, Shri Nar Deo
Supakar, Shri Sradhakar
Sursingh, Shri

Swaran Singh, Shri
Tiwary, Shri K, N,
Uikey, Shri M. G.
Ulaka, Shri Ramachandra
Venkatasubbaiah, Shri P.
Verma, Shri Balgovind
Verma, Shri Prem Chand
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadab, Shri N, P.

and negatived,
MR. DEPUTY-SPEAKER :

SHRI P. K. DEO : S§ir,

9626

The substitute motion No. 9 was put

Now

substitute motion No. 13 of Mr. Chin-
There is an amend-

there is
always a procedure to give amendments,

*The following Members also recorded their votes : —
Ayes—Sarvashri Nath Pai, Kiruttinan, S. S. Kothari, and D. N. Deb.

Noes—Shri

Ramshekhar  Prasad Singh,
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MR. DEPUTY-SPEAKER : It was
given already.

SHRI P. K, DEO : Sir, can an
amendment be given to another amend-
ment, and if so, under what rule ?

MR. DEPUTY-SPEAKER If a
certain amendment is not clear, then
with the permission of the House a
verbal change can be made to provide
a clearer enunciation. Beyond that
there is nothing in this,

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND COMMUNI-
CATIONS (DR. RAM SUBHAG
SINGH) : My amendment is that in
the substitute motion No. 13, at the end,
for the word ‘same’ substitute ‘policy
of the Government of India.’

SOME HON. MEMBERS rose—

MR. DEPUTY-SPEAKER : [ am
explaining what it is, To make it
clearer, he has proposed an amendment
to substitute ‘same’ by ‘policy of the
Government of India’. I will now put
Dr. Ram Subhag Singh’s amendment to
vote.

The questiop is :

“That in substitute motion No. 13,
at the end, for the word ‘same’,
substitute ‘policy of the Government
of India’."™

Those in favour will please say ‘Aye’.

SEVERAL HON. MEMBERS
‘Aye’.

MR. DEPUTY-SPEAKER : Those
against will please say ‘No’.

SOME HON. MEMBERS : ‘No’,

MR. DEPUTY-SPEAKER The
‘Ayes’ have it, the ‘Ayes’ have it; the
amendment to the substitute motion is

adopted.

I shall now put substitute motion
No. 13, as amended, to the vote of the
House.

DECEMBER 23, 1967
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SHRI INDRAJIT GUPTA (Alipore):
Sir, we are unable to understand what
you have been talking to Dr, Ram
Subhag Singh.

MR. DEPUTY-SPEAKER : The
first question was that there was a ver-
bal amendment for which the approval
of the House was taken, That is all.
But by mistake somebody shouted ‘No'.
That is all. Beyond that nothing.

SHRI M. R. MASANI : It was not
a mistake.

SHRI N, DANDEKER :
berately said ‘No’,

We deli-

MR. DEPUTY-SPEAKER : Now I
shall put the substitute motion moved
by Shri Panigrahi with this verbal
amendment. . .

DR. RAM SUBHAG SINGH : For
the word ‘same’, the words ‘policy of
the Government of India’ are to be
put in.

MR. DEPUTY-SPEAKER : I am
putting the substantive motion as now
verbally amended to the vote of the
House,

SHRI NATH PAI : If the Minister
of Parliamentary Affairs wants to talk
to you, even he must stand, What is
this dialogue between the two of you?
This is very disorderly.

MR. DEPUTY-SPEAKER : The

question is :

“That for the original motion, the
following be substituted, namely :

“This House, having considered the
present international situation and
the policy of the - Government of
India in relation thereto, approves of
tI.hoc:I policy of the Government of
ndia’ ",

(13 as amended)
The Lok Sabha divided :
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Drvision No. 35]

Ahirwar, Shri Nathu Ram
Arumugam, Shri R, S.
Awadesh Chandra Singh, Shri
Babunath Singh, Shri
Bajpai, Shri Shashibhushan
Barua, Shri Bedabrata
Barupal, Shri P, L.
Baswant, Shri

Bhakt Darshan, Shri
Bhargava, Shri B. N.
Bhattacharyya, Shri C. K.
Bhola Nath, Shri

Brahma, Shri Rupnath
Buta Singh, Shri

Chanda, Shri Anil K,
Chanda, Shrimati Jyotsna
Chandrika Prasad, Shri
Chatterji, Shri Krishna Kumar
Chaudhary, Shri Nitiraj Singh
Chavan, Shri D, R.
Chavan, Shri Y. B.
Choudhury, Shri J. K.
Dasappa, Shri Tulsidas
Dass, Shri C.

Deoghare, Shri N, R.
Deshmukh, Shri B, D.
Deshmukh, Shri K. G.
Deshmukh, Shri Shivajirao S.
Dinesh Singh, Shri

Ering, Shri D

Gajraj Singh Rno. Shri
Ganesh, Shri K. R,
Gautam, Shri C. D,
Gavit, Shri Tukaram
Ghosh, Shri P. K.
Ghosh, Shri Parimal
Girja Kumari, Shrimati
Gupta, Shri Lakhan Lal
Hari Krishna, Shri
Hazarika, Shri J, N.
Hem Raj, Shri
Himatsingka, Shri

Jadhav, Shri Tulsidas
Jagjiwan Ram, Shri
Jamir, Shri S. C.
Kahandole, Shri Z. M,
Kamble, Shri

Kamala Kumari, Shrimati
Karan Singh, Dr.

Karni Singh. Dr,

Kasture, Shri A. S.

PAUSA 2, 1889 (S4KA)
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[16.27 Hes,

AYES

Katham, Shri B, N.
Kavade, Shri B. R.
Kedaria, Shri C. M,
Khan, Shri M. A.

Kinder Lal, Shri

Kotoki, Shri Liladhar
Krishnan, Shri G, Y.
Kureel, Shri B. N.
Lakshmikanthamma, Shrimati
Lalit Sen, Shri

Laskar, Shri N, R.
Laxmi Bai, Shrimati
Maharaj Singh, Shri
Mahida, Shri Narendra Singh
Malimariyappa, Shri
Mandal, Dr. P.

Mandal, Shri Yamuna Prasad
Mane, Shri Shankarrao
Marandi, Shri

Masuria Din, Shri
Mehta, Shri Asoka
Mehta, Shri P. M,
Melkote, Dr,

Menon, Shri Govinda
Minimata, Shrimati Agam Dass Guru
Mirza, Shri Bakar Ali
Mishra, Shri Bibhuti
Mishra, Shri G. S,
Mohsin, Shri

Mohinder Kaur, Shrimati
Mrityunjay Prasad, Shri
Murti, Shri M. S.
Nageshwar, Shri
Naghnoor, Shri M, N,
Nahata, Shri Amrit
Oraon, Shri Kartik
Padmavat: Devi, Shrimati
Pandey, Shri K. N,
Pandey, Shri Vishwa Nath
Panigrahi, Shri Chintamani
Pant, Shri K. C,

Parmar, Shri Bhaljibhai
Partap Singh, Shri
Parthasarathy, Shri

Patil, Shri A, V.

Patil, Shri C. A.

Patil, Shri Deorao

Patil, Shri S, B.

Patil, Shri §, D,

Patil, Shri T. A,
Praman'k, Shri J. N.
Radhabai, Shrimati B,
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Raj Deo Singh, Shri
Rajani Gandha, Kumari
Rajasekharan, Shri
Ram Kishan, Shri

Ram Subhag Singh, Dr.
Ram Swarup, Shri
Ramshekhar Prasad Singh, Shri
Randhir Singh, Shri
Rao, Shri K. Narayana
Reddi, Shri G. S,
Reddy, Shri P. Antony
Robatgi, Shrimati Sushila
Roy, Shrimati Uma
Saha, Dr. S, K.

Saigal, Shri A, S,
Sanghi, Shri N. K,
Sanjit Rupji, Shri
Sankata Prasad, Dr,
Sapre, Shrimati Tara
Sarma, Shri A. T.
Savitri Shyam, Shrimati
Sayeed, Shri P. M,
Sayyad Ali, Shri

Sen, Shri Dwaipayan
Sen, Shri P. G.
Sethuramae, Shri N,
Shah, Shri Manabendra

Adichan, Shri P. C,

Amat, Shri D.

Amersey, Shri M.

Amimn, Shri Ramchandra J.
Bansh Narain Singh, Shri
Behera, Shri Baidhar

Bharat Singh, Shri

Bharti, Shri Maharaj Singh
Birua, Shri Kolai

Brij Bhushan Lal, Shri

Brij Raj Singh—Kotah, Shri
Chandra Shekhar Singh, Shri
Dandcker, Shri ‘N.
Daschowdhbury, Shri B. K.
Deo, Shri K. P. Singh
Deo, Shri P, K.

Deo, Shri R. R. Singh
Dhirendranath, Shri

Goel, Shri Shri Chand
Gowd, Shri Gadilingana
Guha, Shri Samar

Gupta, Shri Indrajit

Gupta, Shri Kanwar Lal
Yha, Shri S. C,

Kachwai, Shri Hukam Chand
Khan, Shri H. Ajmal
Khan, Shri Latafat Ali

DECEMBER 23, 1967

Situation (M)

Shambhu Nath, Shri
Shankaranand, Shri
Sharma, Shri M. R.
Shastri, Shri B. N,
Shastri, Shri Ramanand
Sheo Naraim, Shri

Sher Singh, Shri

Sheth, Shri T. M.
Shinkre, Shri

Shiv Chandika Prasad, Shri
Shukla, Shri Vidya Charan
Siddheshwar Prasad, Shri
Singh, Shri D, N,

Singh, Shri D. V.,

Snatak, Shri Nar Deo
Supakar, Shri Sradhakar
Sursingh, Shri

Swaran Singh, Shri
Tiwary, Shri K, N.

Uikey, Shri M. G.

Ulaka, Shri Ramachandra
Venkatasubbaiah, Shri P.
Verma, Shri Balgovind
Verma, Shri Prem Changd
Virbhadra Singh, Shri
Vyas, Shri Ramesh Chandra
Yadab, Shri N, P.

NOES

Kirutinan, Shri
Koushik, Shri K. M,
Kunte, Shri Dattatraya
Kushwah, Shri Y. S.
Lakkappa, Shri K,
Maiti, Shri S. N.
Majhi, Shri M.
Manikya Bahadur, Shri*
Masani, Shri M, R.
Meghrajji, Shri

Misra, Shri Srinibas
Mohamed Imam, Shri
Mohan Swarup, Shri
Muthusami, Shri C.
Naidu, Shri Ramabadra
Naik, Shri G. C,

Naik, Shri R, V.

Nair, Shri Vasudevan
Nath Pai, Shri

Onkar Singh, Shri
Pandey, Shri Sarjoo
Parmar, Shri D, R,
Patil, Shri N. R.

Puri, Dr. Surya Prakash
Ranjit Singh, Shri

Rao, Shri V. Narasimha
Ray, Shri Rabi

*Wrongly voted for ‘NOES'.
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Samanta, Shri S, C.
Sambhali, Shri Ishag
Sequeira, Shri

Sharda Nand, Shri

Shastri, Shri Prakash Vir
Shastri, Shri R.

Shastri, Shri Raghuvir Singh

MR. DEPUTY-SPEAKER : The
resultf of the Division is : Ayes 156;
Noes 69.

The motion was adopted

16.26 hrs.

HARYANA STATE LEGISLATURE
(DELEGATION OF POWERS) BILL

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI K. S. RAMASWAMY) : On
behalf of Shri Y. B. Chavan, I beg to
move :

“That the Bill to confer on the
President the powers of the Legisla-
ture of the State of Haryana to make
laws, as passed by Rajya Sabha, be
taken into consideration”,

! 90 We FTENT™ (T
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MR. DEPUTY-SPEAKER : We
have taken a different decision. He
might take up the matter with the
Minister concerned, not at this juncture.

SHRI K, S. RAMASWAMY : On
the 31st of last month, the President
issued a Proclamation in relation to the
State of Haryana under art. 356 of the
Constitution dissolving the Assembly
of the State. The two Houses of Parlia-
ment approved the Proclamation. Under
the Proclamation, Parliament is vested

Huryana State PAUSA 2, 1889 (SAKA) Legislature (Delegation,
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of Powers) Bill

Shivappa, Shri N,
Singh, Shri J. B.
Sivasankaran, Shri
Sondhi, Shri M. L.
Thakur, Shri Gunanand
Thakur, Shri P. R.
Umanath, Shri
Viswanathan, Shri G,

with the powers of the legislature of
the State of Haryana. Now, Parliament
has to enact certain laws in regard to
the State. This has become very much
necessary now as some of the ordinan-
ces issued by the Governor are pending
and enactments have to be made by
Parliament. This has to be done with-
in 6 weeks of the summoning of Parlia-
ment.

The ordinances in question are very
important. They go to augment the
resources of the State. Let me mention
some of them: The ana Land
Revenue (Additional Surcharge) Ordi-
nance, 1967, which was published in
the Gazette of India dated 15 July
1967 is expected to bring in 50 per
cent more income from land revenue;
similarly the Punjab Urban Immove-
able Tax (Haryana Amendment) Ordi-
nance, 1967 and the Indian Stamp
(Haryana Amendment) Ordinance, 1967
and several other ordinances will bring
in substantial additional revenue to the
State Government,

Sub-Clause (a) of cl. 1 of art. 357
confers on the President the powers of
the Legislature of the State of Haryana
to enact laws under the authority of
Parliament. This is not the first time
that such enactments have had to be
brought before this House. This was
done in the past when Proclamations
were issued with regard to the Punjab
in 1951 and 1956, PEPSU in 1953,
Andhra Pradesh in 1956, Travancore-
Cochin in 1956, Kerala in 1959, 1964
and 1965 and Orissa in 1961,

*The following Members also recorded their votes :—
Ayes—Sarvashri Manikya Bahadur and Bimalkanti Ghosh.

Noes—Sarvashrf

M. H. Gowda, C. K. Chakrapani and S, S. Kothari



